FORMA
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF DR. SMITHS BIOTECH PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor Dr.Smiths Biotech Private Limited
2. | Date of incorporation of corporate debtor 24/04/2015

3. | Authority under which corporate debtoris | ROC- Pune
incorporated/registered

4. | Corporate Identity No./Limited Liability U24246PN2015PTC154818
ldentification No.of corporate debtor

9. | Address of the registered office and principal ~ |Office no. 508-511, Sacred World, 5th floor, Above

office (if any) of corporate debtor Macdonald, Vitthal Rao Shivarkar Road, W, Anowrie,
Pune, Maharashtra, India, 411040
6. | Insolvency commencement date in CIRP order pronounced and passed on 28.04.2025

respect of corporate debtor
7 | Estimated date of closure of insolvency 25.10.2025
resolution process (180 days from the date of pronouncement of order)

8. [Name and registration number of the in |Name IP. Megha Agrawal
solvency professional acting as interim | Registration Number-

resolution professional IBBI/IPA-001/IP-P01456/2018-19/12272
9. | Address and e-mail of the interim resolution éddress—O%L Shivganj?i Apgrtments i:l Circle of
rofessional, as registered with the Board ongress Nagar -arden, Longress Nagar,
: 2 Nagpur 440012 (M.S.)
Email: ip.meghaagrawal@gmail.com
10. | Address and e-mail to be used for Address- Plot No. 72, Anjaneya Niwas, opp. Dew
correspondence with the interim and Trinity Hospital, Hindustan Colony, Wardha

Road Nagpur -440015 (M.S.)
Email:cirp.smithsbiotech@gmail.com

11. |Last date for submission of claims 12/05/2025
12. |Classes of creditors, if any, under clause (b) of [NA

sub-section (6A) of section 21,ascertained
by the interim resolution professional

resolution professional

13. [Names of Insolvency Professionals identified ~ NA
to act as Authorised Representative of creditors
in a class (Three names for each class)

14. gg{gﬁg%gﬂiﬁg&gﬂ representatives are Weblink: https://ibbi.gov.in/en/home/downloads
available at: Physical Address: NA

Notice is hereby given that the National Company Law Tribunal Mumbai bench VI has ordered the
commencement of a corporate insolvency resolution process of DR, SMITHS BIOTECH PRIVATE LIMITED
(order dated 28.04.2025).
The creditors of DR. SMITHS BIOTECH PRIVATE LIMITED, are hereby called upon to submit their claims
with proof on or before to the interim resolution professional at the address mentioned against entry no.10
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim-shall attract penalties.
"’T SD/-
IP Megha Agrawal
Interim Resolution Professional
For Dr.Smiths Biotech Private Limited
Date: 01.05.2025 Novem IBBI/IPA-001/IP-P01456/2018-19/12272
Place:Nagpur e AFA valid up to 31.12.2025
Email: cirp.smithsbiotech@gmail.com
Address registered with IBBI:-001, Shivranjini Apartments in Circle of Congress Nagar
Garden, Congress Nagar, Nagpur 440012.
Email: ip.meghaagrawal@gmail.com
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NORTHERN RAILWAY

CORRIGENDUM
Ref: Tender Notice No. 100/2024-25 dated 24.02.2025 5.No.02
Tender Number 10255030A Opening date 28.04.2025,

in reference to above opening date of tender has been extended from
28.04 2025 1o 27.05.2025. All other terms and conditions ramain
unchanged. The corrigendum has been published on website

WWW_ireps.gov.in.

Note: This is the Third Cormgendum in above referred tender.
Date; 30.04. 2025

SERVING CUSTOMERS WITH A SMILE

] ADITYA BIRLA PU
¥ L | - EAPITAL BF'R'OQI:N[RII'IE\FESTING FINANCING ADVISING

I ADITYA BIRLA CAPITAL LIMITED

Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266

To, Mr. Prateek Tayal, S/ O: Ravinder Village- Matlooda Madlauda ( 7) , Panipat, Haryana
-132113. Mob No. : 8683866418, Email: prateekarora601@gmail.com

Kind Attention: Mr. Prateek Tayal

Subject : Show Cause Notice for Fraudulent Activity

Reference : Loan Account Number : LDW-M09624-250362732

Dear Sir,

1.This notice is issued to you the addressee abovenamed in reference to the personal loan
availed by you from Aditya Birla Finance Limited (ABFL) now known as Aditya Birla Capital
Limited (ABCL)bearing Loan Account Nos. LDW-M09624-250362732

BACKGROUND:

2.That you the addressee Mr. Prateek Tayalhaving your address mentioned hereinabove had
applied for two personal loan through our chanel partner Phone Pe and accordingly a personal
loan for sum of Rs. 1,00,000/- was sanctioned to you on 06.06.2024 with interest on terms
and conditions more specifically agreed under the Standard terms and Conditions executed with
you the addressee on 06.06.2024.

COMPLAIANT

3.That on 04" November, 2024 a complaint was received from Mr. Mr. Prateek Tayal (victim)
stating that a personal loan for a some of Rs. 1,00,000/- under Loan Account Number No. LDW-
M09624-250362732 is reflecting in his CIBIL record. He further stated that he has neither
applied nor availed any such loan.

INVESTIGATION AND FINDING

4.0n receipt of the above complaint, we carried out a detailed internal risk assessment
investigation in the matter. Pursuant to the same it is observed that the PAN card bearing no.
AIOPT6567B submitted by you at the time of availing the abovementioned loan is a forged
document. Photograph on the said PAN Card has been fabricated. Further, the contact details,
Date of Birth and residence address submitted by you are also found to be a mismatch with the
details associated to the said PAN Card number available with the PAN Card issuing authority.
5.lt is evident from above that you the Borrower with malafide intentions submitted a manipulated,
forded and fabricated PAN card at the time of availing the loan from ABCL. Such activities amount
to forgery and misrepresentation of information and are not only in contravention to the terms and
conditions outlined in the Standard Terms and Conditions executed by you but also potentially
violate applicable laws and regulations regarding financial transactions.

6.As a borrower, you are required to adhere to the legal and regulatory standards. The
submission of falsified documents undermines these standards and may lead to severe
consequences under applicable law/regulatory guidelines.

7.In accordance with our policies and the guidelines laid down by RBI under its Master
Directions on Fraud Risk Management in Non-Banking Finance Companies (NBFCs) (including
Housing Finance Companies) dated 15.07.2024 bearing No. RBI/DOS/2024-25/120 DOS. CO.
FMG. SEC. No.7/23.04.001/2024-25, you are hereby called upon to provide a detailed written
explanation or you can physically appear and give your explanation regarding the discrepancies
mentioned hereinabove within 21 days from the date of receipt of this notice along with
supporting documentation to justify your response.

8.In failure to respond to this notice within the stipulated time frame we shall presume that you
have no valid explanation to offer, and we will proceed with initiating the necessary legal
recourse against you, including but not limited to filing a formal complaint before law
enforcement authorities.

9.We, advise you to consider this matter with the utmost seriousness and urgency to avoid any
legal repercussions.

Yours sincerely, For Aditya Birla Capital Limited. Authorized Signatory.

FORMA
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF DR. SMITHS BIOTECH PRIVATE LIMITED

RELEVANT PARTICULARS

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: "CHOLA CREST", C 54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600032.

Branch Office: Cholamandalam Investment and Finance Company Limited, ADDRESS: H1 & H2, 3rd Floor, Padam Plaza, Plot
No. 5, Sector 16 B, Awas Vikas Sikandra Yojna, Agra, U.P-282002. Contact No. Jogendra Kumar Singh - Mob. No: 9557624991

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s)
that the below described immovable properties mortgaged to the Secured Creditor, the Physical/Symbolic of which has been taken by the Authorised Officer of Cholamandalam
Investment and Finance Company Limited the same shall be referred herein after as Cholamandalam Investment and Finance Company Limited. The Secured Assets will be sold
on "As is where is", "As is what is" and "Whatever there is" basis through E-Auction.
It is hereby informed to General public that we are going to conduct public E-Auction through website www.auctionfocus.in/chola-lap
Date & Amount Reserve Price
NS. SRS L ETal) BT 6 LTI, as per Demand Descriptions of the Property/Properties Earnest Money Deposit e c.>f
0. Co-borrower, Mortgagors - . Possession
Notice U/s 13(2) Bid Increment Amount
1 Loan Account No’s: XOHEAHE00001958026, 22/09/2021 |All that piece and parcel of land and building being a
XOHEAHE00002510381 & HE02AHE00000004730 Rs Residential Property Nagar Nigam No. 111/IN/P-50, situated at| Rs.65,00,000/- 15 Days
1. Ali Hussain, 2. Sarifan Begum, Both above R/o: 111/IN/P-50, 67.65 5'34_45 Islam N_agar, Mauza Naraich Tehsil Etmadpur District Agra Rs.6.50.000/- - Phvsical -
Islam Nagar, Tedi Bagia, Agra, UP-282006. 3. M/s A.S.Enterprises ’as’ on (Measuring area 250.8 Sq. Mtrs.) Uttar Pradesh. Boundaries:- Bkt Possyession
through its Authorized Representative/Proprietors Islam Nagar,| 94/09/2021 |East: Road 20 Wide, West: Plot of Munna & Sakur, North: | Rs.1,00,000/-
Gali, No.3, Near Dusri Maszid Tedi, Baghiya, Agra, UP-282006 Plot of Khudabaks, South: House of Ansari.
2 Loan Account No’s: XOHEAHE00002095523 & XOHEAHE00002643499 08/06/2021 Property bearing House No.13/147,| _Rs-38,63,700/- | 15 Days
1. Anuj Pathak, 2. Guddi Devi, R/o 13/147, Pak Tola Taj Ganj, Agra, UP-282001. 3. M/s | Rs.34,04,003.42 | measuring area 200.24 Sq. Mtrs., situat-| Rs.3,86,370/- Physical
Taj Faishion World, R/o Shop No.11 UG, Reamshree Complex, Agra, UP-282002. as on 07/06/2021 | ed at Pak Tola, Tajganj Ward, Agra. | Rs.50,000/- Possession
3 Loan Account No’s: HE02MRA00000010531, XOHEAHE00002953185 & 16/03/2024 Residential House on Plot over Khasra
XO0HEMRAO00004050762 Rs No.57 situated at Mauza Tantura, Tehsil| Rs.90,00,000/- 15 Days
1. Ashutosh Singh (Applicant), 2. Shri Ram Bharose Singh Memorial Education 59 .80 6511_ And District Mathura Measuring Area | Rs.9.00.000/- “Svmbolic
Society (Co-Applicant) 3. Chanda Singh (Co_Applicant) 4. R.B.S. National Public ,als ’on 501.66 Sqg.Mtrs. Bounded as under: Bk ek Po:session
School (Co_Applicant) 5. Krishnavatar Umrao (Co_Applicant), 6. Pooja Verma 07/03/2024 East: Road, West: Land of Seller, North: |  Rs.1,00,000/-
(Co_Applicant), R/o: 33 Sarang Vihar, Balaji Puram, Tantura, Mathura, U.P-281001. Public Panchayati, South: Land of Seller. .
4 Loan Account No’s: HE01XBW00000050185 All that piece and parcel of Residential House on Khet
1. Sunil Kumar (Applicant) 2. Kamlesh Kumari (Co-applicant), R/o: No. 65 (nagar nigam No.143/240) situated at Village
Near Bhola Dairy, Khair Road, Nada Bazipur, Aligarh, Uttar Pradesh- 18/11/2024 Bajidpur Nada, Pargana & Tehsil Koil, District Aligarh, | Rs.90,00,000/- 15 Days
202138. 3. Jaymahour (Co-applicant), R/o: Ganga Dham Colony, Near| Rs.57,45,935/- | measuring 232.22 Sq.yard. Bounded on the: East: Rs.9 00.000/- “Svmbolic
Chamad, Mathura Road, Aligarh, Uttar Pradesh-202138. Also at: Near as on Arazi measuring this side 110 ft, West: Plot of Mukesh — . ymbolic
Bhola Dairy, Khair Road, Nada Bazipur, Aligarh, Uttar Pradesh-202138. 4. 18/11/2024 | Kumar measuring this side 110 ft, North: Khair Road, | Rs-1,00,000/- | Possession
Raj Metals (Co-applicant), R/o: Ganga Dham Colony, Near Chamad, measuring this side 19 ft, South: Arazi Vendor, meas-
Mathura Road, Aligarh, Uttar Pradesh-202138. uring this side 19 ft. ;

E-Auction Date and Time: 20-05-2025 at 11:00 am to 1:00 PM (with unlimited extension of 3 min each),

EMD Submission Last Date: 19-05-2025 (Up to 5.30 P.M.); Inspection Date: 16-05-2025 & 17-05-2025

1. All Interested participants/bidders are requested to visit the website https://chola-lap.procure247.com & www.cholamandalam.com/news/auction-notices . For details and support, prospective bidders
may contact - Mr. Muhammed Rahees - 8124000030 / 6374845616, Email id: CholaAuctionLAP@chola.murugappa.com . For eAuction training alone, contact M/s. Procure247; Vasu Patel-9510974587.
2. For further details on terms and conditions please visit www.chola-lap.procure247.com & www.cholamandalam.com/news/auction-notices to take part in e-auction.
THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Date: 01-05-2025, Place: Agra

Sd/- Authorized Officer, Cholamandalam Investment and Finance Company Limited.

HOUSIMNG FINAMNCE

HINDUJA HOUSING FINANCE LIMITED

HIM DL

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
Branch Office: F-8, Mahalaxmi Metro Tower, Sector-4, Vaishali, Ghaziabhad-201010
Email: auction@hindujahousingfinance.com

RRM - AMIT KAUSHIK - Mob. No. 9587088333 < ALM - ARUN MOHAN SHARMA ¢ CLM - DHRUV VASHIST - Mob. No. 8802967651

1. |Name of corporate debtor Dr.Smiths Biotech Private Limited

2. | Date of incorporation of corporate debtor 24/04/2015

3. | Authority under which corporate debtoris  |ROC- Pune

incorporated/registered

4. | Corporate Identity No./Limited Liability
Identification No.of corporate debtor

U24246PN2015PTC154818

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

In respect of loans availed by below mentioned borrowers / guarantors through HINDUJA HOUSING FINANCE LIMITED, which have become NPA with below
mentioned balance outstanding on dates mentioned below. We have already issued detailed Demand Notice dated as mentioned below Under Sec. 13(2) of
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 by Registered Post / Speed Post / Courier with
acknowledge due to you which has been returned undelivered / acknowledgment not received. We have indicated our intension of takin possession of securities
owned on one of you as per Sec. 13(4) of the Act in case of you failure to pay the amount mentioned below within 60 days. In the event of your not discharging
liability as set out herein above the Bank / Secured Creditor may exercise any of the right conferred vide section 13(4) of SARFAESI Act while publishing the
possession notice / auction notice, electronically or otherwise, as required under the SARFAESI Act, the Bank / Secured Creditor may also publish your
photograph. Details are hereunder:-

1.

Name of Borrowers/Guarantors / LAN : Mr. Abhay Kumar Tiwari, Mrs. Rinki Mishra, Both At: P-2, Saswat Gulmohar Garden, Rajnagar Extension,
Ghaziabad, Rural, Ghaziabad, Uttar Pradesh, India - 201002 | Alc No. DL/DEL/PAND/A000000470 | NPA Date: 31-08-2023

Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs. 2319091/-as on 21-04-2025 +interest + Legal Charges

Details of Inmovable Property: P-1A-304, Gulmohar Garden, Rajnagar Extension, Ghaziabad, Rural, Ghaziabad, Uttar Pradesh, India - 201002

27.

28.

Name of Borrowers/Guarantors / LAN : Mr. Ravi Kumar, Mrs. Rekha Rekha, Both At: 128/2 Brij Vihar Colony Muradnagar Near Kutti Muradnagar
Ghaziabad Up 201206, Muradnagar, Metro, Ghaziabad, Uttar Pradesh, India - 201206 | A/c No. DL/NCU/GHAU/A000000953 | NPA Date: 30-09-2023
Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.954034/- as on 21-04-2025 + interest + Legal Charges.

Details of Immovable Property: Khasra No-161 Gram Sehbiswa Pargana Jalalabad Tehsil Modinagar And District Ghaziabad, Modinagar, Metro,
Ghaziabad, Uttar Pradesh, India - 201206

Name of Borrowers/Guarantors / LAN : Mr. Ravi Sharma, Mr. Manju Kumari, Both At: 91/12 Peele Quarter Lohia Nagar Ghaziabad Uttar Pradesh,
Peele Quarter Lohia Nagar, Metro, Ghaziabad, Uttar Pradesh, India-201001 | Alc No. DL/DEL/DWND/A000000676 | NPA Date: 06-03-2024

Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.954034/- as on 21-04-2025 + interest + Legal Charges.

Details of Inmovable Property: Plot no.1A, Khasra no.1309 min, Mansarovar Park, village Shahpur Bamheta, Lal Kuan, Ghaziabad, Uttar Pradesh -
201009, LALKUAN, Metro, Ghaziabad, Uttar Pradesh, India - 201009

5. | Address of the registered office and principal
office (if any) of corporate debtor

Office no. 508-511, Sacred World, 5th floor, Above
Macdonald, Vitthal Rao Shivarkar Road, W, Anowrig,
Pune, Maharashtra, India, 411040

6. | Insolvency commencement date in

respect of corporate debfor CIRP order pronounced and passed on 28.04.2025

(Name of Borrowers/Guarantors / LAN : Mr. Anuj Rani, Mr. Vikash Tomar, Both At: C-104,NEAR VIRNDANA VAN FARM HOUSE R.K PURAM
GOVINDPURAM GHAZIABAD UP | Alc No. DL/DEL/LXND/A000000635 | NPA Date: 30-12-2023

Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs. 1869266/-as on 21-04-2025 + interest + Legal Charges

Details of Inmovable Property: Plot No. 33, Khasara-1464, Area-72sq Yard Akshay Encl Avevillage Raispur Ghaziabad, Akshay Encl Ave Village
[Raispur Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India - 201002

7. | Estimated date of closure of insolvency
resolution process

25.10.2025
(180 days from the date of pronouncement of order)

Name IP. Megha Agrawal
Registration Number-
IBBI/IPA-001/IP-P01456/2018-19/12272

8. |[Name and registration number of the in
solvency professional acting as interim
resolution professional

Address-001, Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar,
Nagpur -440012 (M.S.)

Email: ip.meghaagrawal@gmail.com

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Name of Borrowers/Guarantors / LAN : Mr. Ashutosh Kumar Chauhan, Mrs. Asha Sharma, Both At: Subhash Nagar Gali No1, Sihani, Ghaziabad,
Metro, Ghaziabad, Uttar Pradesh, India-201001 | Alc No. DL/NCU/GHAU/A000001059 | NPA Date: 30-09-2023

Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs. 1393635/-as on 21-04-2025 +interest + Legal Charges

Details of Inmovable Property: Khasra Number 1059 Village Sihani, Pargana Loni, Ghaziabad, Semiurban, Ghaziabad, Uttar Pradesh, India - 201002

Name of Borrowers/Guarantors / LAN : Mr. Begindra Singh, Mrs. Kusum Lata Kusum Lata, Both At: Street No 3 Santpura Govindpuri
Modinagar Ghaziabad, Santpura, Urban, Modinagar, Uttar Pradesh, India - 201204 | Alc No. DL/MNR/HPUR/A000000021, DL/NCU/GHAU/A000001435 |
NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025, Amount Outstanding : Rs. 6,91,781/-as on 21-04-2025 + interest + Legal Charges
Details of Inmovable Property: Khasra No 224 Mi Village Bisokher Mohalla Santpura Pargana Jalalabad Tashil Modinagar Zila Ghaziabad, Santpura,
[Urban, Modinagar, Uttar Pradesh, India - 201204

10. | Address and e-mail to be used for
correspondence with the interim
resolution professional

Address- Plot No. 72, Anjaneya Niwas, opp. Dew
and Trinity Hospital, Hindustan Colony, Wardha
Road Nagpur -440015 (M.S.)
Email:cirp.smithsbiotech@gmail.com

(Name of Borrowers/Guarantors / LAN : Mr. Chaman Lal Sharma, Mr. Geeta Sharma, Both At: A 293 Nandgram Ghaziabad, Nandgram, Metro,
Ghaziabad, Uttar Pradesh, India-201001 | Alc No. DL/KRB/KRBH/A000000469, CO/CPC/CPOF/A000000598 | NPA Date: 30-01-2024

Demand Notice Date : 21-04-2025, Amount Outstanding : Rs. 10,06,364/-as on 21-04-2025 + interest + Legal Charges

Details of Inmovahle Property: Block A, House No - A294a, Nandgram, Tehsil And Disst, Ghaziabad, Ghaziabad, Metro, Ghaziabad, Uttar Pradesh,
India-201001

11. |Last date for submission of claims 12/05/2025
12. |Classes of creditors, if any, under clause (b) of |NA
sub-section (6A) of section 21,ascertained
by the interim resolution professional
13. |Names of Insolvency Professionals identified ~ NA

to act as Authorised Representative of creditors
in a class (Three names for each class)

14. |Relevant Forms and
Details of authorized representatives are
available at:

Weblink: https://ibbi.gov.in/fen/home/downloads
Physical Address: NA

Name of Borrowers/Guarantors / LAN : Mr. Gaurav, Mr. Kapil Kumar, Both At: Sanjay Colony Phase 1, Jalalabad Muradnagar, Ghaziabad, Metro,
Muradnagar, Uttar Pradesh, India - 201206 | Alc No. DL/NCU/GHAU/A000001082 | NPA Date: 30-10-2023

Demand Notice Date : 21-04-2025, Amount Outstanding : Rs. 1560819/-as on 21-04-2025 + interest + Legal Charges

Details of Inmovahle Property: Khasra No-117 Sanjay Colony Modinagar, Khasra No-117 Sanjay Colony Modinagar, Khasra No-117 Sanjay Colony
[Modinagar, Metro, Modinagar, Uttar Pradesh, India - 201206

Name of Borrowers/Guarantors / LAN : Mr. Gaurav Gupta, Mrs. Chhaya Gupta, Both At: K 702 Aura Chimera, Raj Nagar, Raj Nagar, Metro,
Raj Nagar Extension, Uttar Pradesh, India- 201017 | Alc No. GZ/GNR/GNRN/A000000368 | NPA Date: 05-10-2024

Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs. 3376819/-as on 21-04-2025 +interest + Legal Charges

Details of Inmovable Property: Flat Number L 501, Block/Tower L, Fifth Floor, Aura Chimera, Raj Nagar, Extension, Guimohar Garden Society,
Ghaziabad, Uttar Pradesh, 201003, RAJNAGAR, Metro, Ghaziabad, Uttar Pradesh, India-201017

Notice is hereby given that the National Company Law Tribunal Mumbai bench VI has ordered the
commencement of a corporate insolvency resolution process of DR. SMITHS BIOTECH PRIVATE LIMITED
(order dated 28.04.2025).
The creditors of DR. SMITHS BIOTECH PRIVATE LIMITED, are hereby called upon to submit their claims
with proof on or before to the interim resolution professional at the address mentioned against entry no.10
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
SD/-
IP Megha Agrawal
Interim Resolution Professional
For Dr.Smiths Biotech Private Limited
IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to 31.12.2025
Email: cirp.smithsbiotech@gmail.com
Address registered with IBBI:-001, Shivranjini Apartments in Circle of Congress Nagar
Garden, Congress Nagar, Nagpur 440012.
Email: ip.meghaagrawal@gmail.com

Date: 01.05.2025
Place:Nagpur

Metro, New Delhi, Delhi, India - 110025 | Alc No. DL/KRB/KRBH/A000000288 | NPA Date: 31-01-2024 Demand Notice Date : 21-04-2025,
mount OQutstanding : Rs. 1184685/-as on 21-04-2025 + interest + Legal Charges Details of Inmovable Property: Balaji Enclave-1 Hadbast Gram

Fame of Borrowers/Guarantors / LAN : Mr. Himanshu Gupta, Mrs. Pooja Gupta, Both At: H No 129, Jasola Village, Gali No-3, New Delhi, Jasola,
Raispur Plot No-49 Kh No-1477, Balaji Enclave, Metro, Ghaziabad, Uttar Pradesh, India - 201001

Name of Borrowers/Guarantors / LAN : Mr. JAIVIR SINGH, Mrs. MONI, Both At: VESHALI ENCLAVE GALINO-4,, GOVINDPURIMODINAGAR, ,
Urban, Ghaziabad , Uttar Pradesh , India - 201201 | Alc No. DLINCU/GHAU/A000000906, CO/CPC/CPOF/A000000605 | NPA Date: 31-12-2023

Demand Notice Date : 21-04-2025, Amount Outstanding : Rs. 11,53,151/-as on 21-04-2025 + interest + Legal Charges

Details of Inmovahble Property: Khasra No-480/1 Plot No-85 and 86 A, Village Kadrabad Vaishali Enclave Modinagar Ghaziabad UP-201001, Khasra
No-480/1 Village Kadrabad Vaishali Enclave Modinagar Ghaziabad UP-201001khasra No-480/1 Plot, Metro, Ghaziabad, Uttar Pradesh, India-201001

10.

Name of Borrowers/Guarantors / LAN : Mr. Jitendra Kumar, Mr. Ankit Chaudhary, Both At: Braj Vihar Colony Muradnagar Ghaziabad, Tyagi Colony,
Behind Bharat Petrol Pump, Metro, Ghaziabad, Uttar Pradesh, India - 201206 | Alc No. DL/INCU/GHAU/A000000126, DL/INCU/GHAU/AQ00001437 |
NPA Date: 31-12-2023 Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs. 8,11,803/-as on 21-04-2025 +interest + Legal Charges
Details of Immovable Property: Khasra N. 218 Braj Vihar Colony Muradnagar Ghaziabad, Tyagi Colony, Behind Bharat Petrol Pump, Metro,
Ghaziabad, Uttar Pradesh, India - 201206

1.

Name of Borrowers/Guarantors / LAN : Mr. KAMLESH KAMLESH, Mr. AMIT KUMAR, Both At: H No. D-110, Govindpuram Ghaziabad, UP-201001,
Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India - 201001 | A/c No. DL/SDR/SDRA/A000000930 | NPA Date: 31-08-2023 Demand Notice Date : 21-
04-2025, Amount Qutstanding : Rs. 2169487/-as on 21-04-2025 +interest + Legal Charges

Details of Inmovable Property: Flat no.-GF-01, Ground floor, Plot no.-30, Khasra no.-1471, Gali no.-14, Balaji Enclave, Village- Rahispur, Omkara
Public School, Ghaziabad, Uttar Pradesh, 201013, Village- Rahispur, Omkara Public School, Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India-201013

Form No. URC - 2
Advertisement giving notice about registration under Part | of Chapter XXI
of the Act
[Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) of the
companies (Authorised to Register) Rules, 2014]
[Conversion of LLP to Private Limited Company Under Section 366 of the
Companies Act, 2013]

1. Notice is hereby given that in pursuance of sub section (2) of Section 366 of the
Companies Act, 2013, and the applicable provisions of the Companies (Incorporation)
Rules, 2014, an application has been made to the Registrar of Companies, Delhi
and Haryana, that SIDDHI VAANI VENTURES LLP (LLPIN: ACA-1575), having
its registered office at Khasra No. 1252, (9-02), Village Bhati, Tehsil Saket,
Sanjay Colony Bhati Mines, South West Delhi-110074, Delhi, India, intends
to convert itself into a Private Limited Company limited by shares under the name
SIDDHI VAANI VENTURES PRIVATE LIMITED

2. Principal Objects of the company are as follows:

a. To engage in the business of trading, importing, exporting, manufacturing,
refining, processing, and retailing of gold, silver, platinum, diamonds, precious
and semi-precious gemstones, pearls, and similar materials, in raw, processed,
or finished forms including but not limited to, ornaments, jewellery, accessories,
decorative articles and stones.

b. Toundertake activities such as grading, refining, polishing, engraving, certification,
and value addition of these materials. Additionally, to establish and manage
retail and wholesale outlets, showrooms, or e-commerce platforms for their
sale and purchase.

c. To provide astrological consultations and guidance by utilizing the principles
of astrology, life coaching, and other beneficial ancient sciences for the betterment
and holistic development of individuals. To offer personalized advice, analysis,
and predictions based on astrology, life coaching and such other life sciences
in order to facilitate and assist the individuals in performance of rituals,
ceremonies, in alignment with the faith, beliefs, and customs of the customers.
Further to aid in promoting awareness, education, and accessibility of these
sciences for the enrichment of personal and spiritual well-being of the individuals.

d. To engage in and carry on, both in India and abroad, the business of creating,
producing, promoting, and dealing in all forms of artworks and crafts, including
but not limited to sculptures, paintings, drawings, handicrafts, artifacts, decorative
items and such other creations. To further engage in the production, marketing,
and distribution of such products and other similar artistic goods with a view to
foster creativity, preserving traditional craftsmanship, and catering to the needs
of the consumers worldwide.

e. To engage in the business of purchasing and acquiring houses, bungalows,
commercial and residential properties, complexes, industrial buildings, and
other immovable properties of all kinds, for the purpose of reselling, leasing,
renting, or otherwise disposing of such properties. To further undertake and
carry out activities related to the property business, including but not limited to
property development, renovation, maintenance, and management, and providing
services such as consultancy, advisory, or facilitation in connection with real
estate.

f. To carry out all incidental or ancillary activities required for the attainment of
the said objects including sale purchase of properties and other similar activities.

3. A copy of the Draft Memorandum and Articles of association of the proposed
Company may be inspected at the office of the Company at Khasra No. 1252,
(9-02), Village Bhati, Tehsil Saket, Sanjay Colony Bhati Mines, South-West
Delhi-110074, Delhi, India.

4. Notice is hereby given that any person objecting to this application for conversion
may communicate their objection in writing to Registrar of Companies, Central
Registration Centre (CRC), in writing within 21 days from the date of publication
of this notice at the following address with a copy to the Company at its office
mentioned above:

Central Registration Centre (CRC)

Indian Institute of Corporate Affairs (IICA) Campus

Plot No. 6, 7 & 8, Sector 5, IMT Manesar, District, Gurugram - 122050, Haryana

By Order of the Management, of

SIDDHI VAANI VENTURES LLP

Sd/-

Mrs. Jai Madan

Designated Partner

DIN: 08851722

12.

(Name of Borrowers/Guarantors / LAN : Mr. Lakhpat Singh, Mrs. Bimla Devi, Both At: Dd-249 E, Avantika, Shashtri Nagar, Ghaziabad, Ghaziabad,

Metro, Ghaziabad, Uttar Pradesh, India - 201001 | Alc No. DLINCU/GHAU/A000001755 | NPA Date: 31-08-2023 Demand Notice Date : 21-04-2025,
mount Outstanding : Rs. 3911344/-as on 21-04-2025 + interest + Legal Charges

Details of Inmovable Property: DD-249 E, Avantika, Shashtri Nagar, Ghaziabad, DD-249 E, Avantika, Shashtri Nagar, Ghaziabad, Metro, Ghaziabad,

Uttar Pradesh, India-201001

13.

(Name of Borrowers/Guarantors / LAN : Mr. Mahesh Chand Sharma, Mr. Suresh Suresh & Mr. Mohit Kumar Sharma, Both At: C-1/3/1, Vaishali
Enclave, Sudamapuri, Govindpuri, Modinagar, Uttar Pradesh, India - 201204 | Alc No. DL/BPR/ASHO/A000000030 | NPA Date: 05-12-2024
Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs. 555029/-as on 21-04-2025 + interest + Legal Charges

Details of Inmovable Property: Mohalla Sudamapuri, Govindpuri, 480/3, Gram-kadrabad, Pargana Jalalabad, Tehsil Modinagar 201201, Mohalla
Sudamapuri, Govindpuri, 480/3, Gram-Kadrabad, Pargana Jalalabad, Tehsil Modinagar 201201, Mohalla Sudamapuri, Govindpuri, 480/3, Gram-
kadrabad, Pargana Jalalabad, Tehsil Modinagar 201201, Rural, Modinagar, Uttar Pradesh, India-201201.

14,

(Name of Borrowers/Guarantors / LAN : Mr. Manoj Kumar, Mr. Suraj Suraj, Both At: House No - 774/7 Gali No 1 Subash Nagar, Ghaziabad, Rural,
Ghaziabad, Uttar Pradesh, India- 201001 | Alc No. DL/BDP/BDRP/A000000373, CO/CPC/CPOF/A000003533 | NPA Date: 31-08-2023

Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs. 1787034/-as on 21-04-2025 +interest + Legal Charges

Details of Inmovable Property: Property Bearing 1270f Khasra No. 1083, Village-Sihani, Paragan Loni, Tehsil & District-Ghaziabad, Rural, Ghaziabad,
{Uttar Pradesh, India-201003

15.

Name of Borrowers/Guarantors / LAN : Mr. Manoj Kumar, Mr. Km Vinita, Both At: H No L 254 Sector 12 Partap Vihar Ghaziabad, Ghaziabad, Urban,

Ghaziabad, Uttar Pradesh, India - 201009 | Alc No. GH/HPR/HAPU/A000000006 | NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025,
mount Outstanding : Rs. 2026396/-as on 21-04-2025 + interest + Legal Charges. Details of Inmovable Property: H No 12A Akshay Enclave
illage Rahishpur Ghaziabad, Village Rahishpur Ghaziabad, Urban, Ghaziabad, Uttar Pradesh, India - 201002

16.

(Name of Borrowers/Guarantors / LAN : Mr. Manoj Kumar Tyagi, Mrs. Anju Devi, Both At: Gali No 2 Krishna Nagar Modinagar Ghaziabad,
Krishna Nagar Modinagar, Metro, Modinagar, Uttar Pradesh, India - 201204 | Ale No. DL/NCU/GHAU/A000001467, DL/NCU/GHAU/A000001892 |
NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025, Amount Outstanding : Rs.14,56,966/-as on 21-04-2025 + interest + Legal Charges.
Details of Inmovable Property: Khasra no 1316 Mohalla Shivpuri village Begmabad Budana Paragana Jalalabad tehsil modinagar, Mohalla Shivpuri

~ IModiNagar, Metro, Modinagar, Uttar Pradesh, India - 201204
17.

(Name of Borrowers/Guarantors / LAN : Mr. MONIKA SHARMA, Mr. BRIJ BHUSHAN SHARMA, Both At: GALI NO-12, RADHESHYAM VIHAR,
PHASE-1, MURADNAGAR UP, MURADNAGAR, Metro, Ghaziabad, Uttar Pradesh, India - 201206 | Alc No. DL/UTM/UTTM/A000000544 |
NPA Date: 06-05-2024 Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs.981792/-as on 21-04-2025 + interest + Legal Charges.

Details of Inmovable Property: Khasra No. 159 Min, Village - Mohammadpur Dhwera, Maruf Mohalla, Radhey Shyam Vihar Phase-1, Pargana-
lJalalabad, Tehsil- Modi Nagar Urban, Shagun General Store, Ghaziabad, Uttar Pradesh, 201206.

18.

Name of Borrowers/Guarantors / LAN : Mr. MONU KUMAR, Mr. BHAGWATI BHAGWATI, Both At: SEWA NAGAR 1, RET MANDI, NANDGRAM
ROAD, GHAZIABAD, UTTARPRADESH- 201001, Metro, Ghaziabad, Uttar Pradesh, India - 201001 | Alc No. DL/JNK/JNKP/A000000466 |
NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs.897111/-as on 21-04-2025 + interest + Legal Charges.

Details of Inmovahle Property: Khasra No. 408, Village Ghukna, Pargana Loni, Ghaziabad, Uttar Pradesh, Metro, Ghaziabad , Uttar Pradesh,
India-201001

. Name of Borrowers/Guarantors / LAN : Mr. Narender Kumar, Mr. Satender Kumar, Both At: H No. 528, Gali No. 19, Brij Vihar, Muradnagar, H No.

528, GaliNo. 19, Brij Vihar, Muradnagar, Urban, Muradnagar, Uttar Pradesh, India - 201206 | Alc No. DLUNCU/GHAU/A000000479, DLINCU/GHAU/A000001193 |
NPA Date: 30-11-2023 Demand Notice Date : 21-04-2025, Amount Outstanding : Rs.11,26,956/-as on 21-04-2025 + interest + Legal Charges.
Details of Immovable Property: Khasra No. 181/4, Gram Ukhlarshi, Pargana Jalalabad, Tehsil Modinagar, Muradnagar, Khasra No. 181/4, Gram
Ukhlarshi, Pargana Jalalabad, Tehsil Modinagar, Muradnagar, Urban, Muradnagar, Uttar Pradesh, India - 201206

20.

(Name of Borrowers/Guarantors / LAN : Mr. Nitendra Kumar, Mr. Suman Suman, Both At: SF-01 Plot No-102 Radha Garden Govindpuram

Ghaziabad UP-201001 | Alc No. DL/DEL/LXND/A000000372, CO/CPC/CPOF/A000001506 | NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025,
mount Qutstanding : Rs.16,98,049/-as on 21-04-2025 +interest + Legal Charges.

Details of Inmovable Property: Knhasra No-1487 Plot No-102 A Radha Garden Village Rahishpur Ghaziabad UP-201001, Khasra No-1487 Plot No-

102 ARadha Garden Village Rahishpur Ghaziabad UP-201001, Metro, Ghaziabad, Uttar Pradesh, India - 201001

21

. [Name of Borrowers/Guarantors / LAN : Mr. NITIN AGGRAWAL, Mrs. GEETA, Both At: BACK SIDE C/1,/4 DLF bhopura Ghaziabad Ghaziabad,

BACK SIDE C/1,/4 DLF bhopura Ghaziabad Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India - 201202 | Alc No. DL/NCU/GHAU/A000001785 |
NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025, Amount Qutstanding : Rs.2150536/-as on 21-04-2025 + interest + Legal Charges.
[Details of Inmovable Property: 2nd Floor, H. Bo. S-1, Plot No. A-1/58, DIf Dilshad Ext 2, Loni, Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India - 201001

22.

Name of Borrowers/Guarantors / LAN : Mr. Nitin Nitin, Mrs. Rekha Devi, Both At: Tibra Road, Krishana Kunj, Modinagar, Tibra Road, Krishana Kunj,
Modinagar, Urban, Modinagar, Uttar Pradesh, India - 201204 | Alc No. DL/MNR/DHSH/A000000027, CO/CPC/CPOF/A000002296 | NPA Date: 06-03-2024
Demand Notice Date : 21-04-2025, Amount Outstanding : Rs.6,42,387/-as on 21-04-2025 + interest + Legal Charges.

Details of Inmovable Property: Khasra No.75 PU, Stith Gram Aurangabad Gadana, Pargana Jalalabad Tehsil Modinagar, Khasra No.75 PU, Stith
Gram Aurangabad Gadana, Pargana Jalalabad Tehsil Modinagar, Urban, Modinagar, Uttar Pradesh, India - 201204

23.

Name of Borrowers/Guarantors / LAN : Mr. PRASHANT PANT, Mrs. MANJU, Both At: 1243 C BLOCK NEAR BY DOUBLE TANK NANDGRAM
GHAZIABAD UP 201001 | Alc No. DL/NCU/GHAU/A000001623 | NPA Date: 31-07-2023 Demand Notice Date : 21-04-2025

mount Qutstanding : Rs.1231874/-as on 21-04-2025 + interest + Legal Charges.
Details of Inmovable Property: C-1243, NANDGRAM, GHAZIABAD, GHAZIABAD, Metro, Ghaziabad, Uttar Pradesh, India- 201001

24.

25.

(Name of Borrowers/Guarantors / LAN : Mr. Rajneesh Bhardwaj, Mr. RAMO RAJVVEER, Both At: House No. C 336 Mahendrapuri, Mahendrapuri
Modinagar, Shiv Tampel, Metro, Modinagar, Uttar Pradesh, India - 201204 | Alc No. DL/IMNR/PLKH/A000000095 | NPA Date: 31-08-2023

Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.1965063/-as on 21-04-2025 +interest + Legal Charges.

Details of Immovable Property: Khasra No. 739/1, Shyam Singh Vihar, Village - Santpura, Modinagar, Jalalabad, Modinagar, Ghaziabad, Village -
|Santpura, Modinagar, Jalalabad, Modinagar, Ghaziabad, U.P., Tehsil Office Modinagar, Metro, Modinagar, Uttar Pradesh, India - 201204

(Name of Borrowers/Guarantors / LAN : Mr. Rakesh Sharma, Mr. Pankaj Pankaj, Both At: Ganga Vihar Colony Kuti Road Near Hariom Farm House
Muradnagar, Ghaziabad, Muradnagar, Metro, Ghaziabad, Uttar Pradesh, India - 201206 | Alc No. DL/NCU/GHAU/A000000763,
CO/CPC/CPOF/A000002101 | NPA Date: 31-01-2024 Demand Notice Date : 21-04-2025 Amount Outstanding : Rs.10,07,755/-as on 21-04-2025 +
interest + Legal Charges. Details of Inmovable Property: Ganga Vihar Colony Kuti Road Near Hariom Farm House Muradnagar, Ghaziabad,
Muradnagar, Metro, Ghaziabad , Uttar Pradesh, India - 201001

Dated this 30* day of April 2025

26.

Name of Borrowers/Guarantors / LAN : Mr. RAM SINGH, Mr. ANNU, Both At: H.NO-95, INDRAPRAST CITY-2, BHIKAN PUR,, GHAZIABAD, , Rural
, Ghaziabad , Uttar Pradesh, India-201001 | A/c No. DL/DEL/PAND/A000000925 | NPA Date: 30-09-2023

Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.966296/- as on 21-04-2025 + interest + Legal Charges.

Details of Imnmovable Property: Property No -95 Khasara No 475 Indraprastha City-2 Village Bhikanpur Paragana Jalalabad Ghaziabad, Jalalabad,
[Nearby Green World Public School, Urban, Ghaziabad, Uttar Pradesh, India-201010

29. |Name of Borrowers/Guarantors / LAN : Mr. Satendra Kumar Nager, Mr. Mithlesh Mithlesh, Both At: Gali no 6 Bhupender puri Chunna Bhatti
ModiNagar Ghaziabad | Alc No. DL/MNR/HPUR/A000000156 | NPA Date: 30-10-2023
Demand Notice Date : 21-04-2025 Amount Outstanding : Rs.1266425/- as on 21-04-2025 + interest + Legal Charges.
Details of Inmovable Property: Khasra No. 1796 Mohalla Indrapuri Modinagar Village Begmabad Budana Pargana Jalalabad Tehsil Modinagar,
Khasra No. 1796 Mohalla Indrapuri Modinagar Village Begmabad Budana Pargana Jalalabad Tehsil Modinag, Khasra No. 1796 Mohalla Indrapuri
Modinagar Village Begmabad Budana Pargana Jalalabad Tehsil Modinag, Metro, Modinagar, Uttar Pradesh, India - 201204

30. IName of Borrowers/Guarantors / LAN : Mr. Satish Kumar, Mrs. Poonam Poonam, Both At: 168 Saraswativihar Colony Opposite Indian Bank
Muradnagar Ghaziabad 201206 | Alc No. DL/MNR/IPXN/A000000018 | NPA Date: 30-06-2023
Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.968628/- as on 21-04-2025 + interest + Legal Charges.
Details of Inmovable Property: Khasra No. 168 Village Ukhlarsi Maruf Brijvihar Colony Phase 3 Pargna Jalalabad Tehsil Ghaziabad-201001, Khasra
No. 168 Village Ukhlarsi Maruf Brijvihar Colony Phase 3 Pargna Jalalabad Tehsil Ghaziabad-201, Khasra No. 168 Village Ukhlarsi Maruf Brijvihar Colony
Phase 3 Pargna Jalalabad Tehsil Ghaziabad-201, Urban, Ghaziabad, Uttar Pradesh, India- 201001

31. |Name of Borrowers/Guarantors / LAN : Mr. SHER KHAN, Mr. ANSABA ANSABA, Both At: ABIDPUR MANIKI, GHAZIABAD UTTAR PRADESH-
201204 | Alc No. DL/IMNR/MNGR/A000000256 | NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025 Amount Outstanding : Rs.964945/- as on
21-04-2025 + interest + Legal Charges. Details of Inmovable Property: Khasra No.1541 Villege Sarna Muradnagar Tehsil Modinagar Ghaziabad Uttar
Pradesh-201204, Metro, Muradnagar, Uttar Pradesh, India-201204

32. |Name of Borrowers/Guarantors / LAN : Mr. Syed Mahmood Ali, Mr. Aaseyah Parveen, Both At: Mohalla Dubha,near Markaz Wali Masjid, Dasna,
Ghaziabad, Up, Dasna, Metro, Ghaziabad, Uttar Pradesh, India-201001 | Alc No. DL/DEL/DLHI/A000000950 | NPA Date: 06-03-2024
Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.1487079/- as on 21-04-2025 + interest + Legal Charges.
Details of Immovable Property: FLAT NO. F-6, FIRST FLOOR, FRONT LHS, PLOT NO 111,112,113,120,121,122, ROYAL GARDEN VILLAGE
DASNA, GHAZIABAD, STATE - UTTAR PRADESH - 201302, VILLAGE DASNA, Metro, Ghaziabad, Uttar Pradesh, India - 201302

33. |Name of Borrowers/Guarantors / LAN : Mr. VIKASH VIKASH, Mrs. ROSHNI SHARMA, Both At: E BLOCK 128, E BLOCK NANDGRAM
GHAZIABAD, Rural, Ghaziabad, Uttar Pradesh, India-201001 | Alc No. DL/KNR/RANJ/A000000463 | NPA Date: 05-10-2024
Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.1392495/- as on 21-04-2025 + interest + Legal Charges.
Details of Inmovahle Property: Plot no. K- 26, Gali - 13, Balaji Enclave, Govindpuram, Balaji Enclave, Ghaziabad, U.P, 201002, Near Gali no. 14,
Rural, Ghaziabad, Uttar Pradesh, India-201010

34. |Name of Borrowers/Guarantors / LAN : Mr. Vikrant Teotia, Mr. Babita Ajayveer, Both At: 89/90, Kailash Puram, Govindpuram, Ghaziabad,
Govindpuram, Rural, Ghaziabad, Uttar Pradesh, India-201013 | Alc No. DL/KRB/KRBH/A000000393 |NPA Date: 31-08-2023
Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.1796895/- as on 21-04-2025 + interest + Legal Charges.
Details of Inmovable Property: Flat no. FF-02 1ST FLOOR PLOT NO. 89 & 90 KHASRANO 1580/01 & 1581M KAILASH PURAM - 2ND VILLAGE
RAHISPUR PARGNADASNATEHSILE &DIST. GHAZIABAD, Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India-201013

35. |Name of Borrowers/Guarantors / LAN : Mr. Vinod Kumar, Mr. Vimla Devi, Both At: Pur Pursi Muradnagar Ghaziabad |
AlcNo. DL/NCU/GHAU/A000000972, DL/NCU/GHAU/A000001707 | NPA Date: 06-03-2024
Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.18,78,769/- as on 21-04-2025 + interest + Legal Charges.
Details of Inmovabhle Property: GUPTAMARKET, PU PURSI, MURADNAGAR, MURADNAGAR, Rural, Muradnagar, Uttar Pradesh, India - 201001

36. |Name of Borrowers/Guarantors / LAN : Mr. Vivek Raghav, Mr. Suman Raghav, Both At: 293, Near Highway Moter's, Inder Garhi, Dasna Dehat,
Ghaziabad, Dasna Dehat, Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India- 201302 | Alc No. DL/KRB/KRBH/A000000235 | NPA Date: 06-03-2024
Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.2127707/- as on 21-04-2025 + interest + Legal Charges.
Details of Immovable Property: KHASRA NO-464,466,642,3, MAYAPURAM,FACE SECOND, GRAM INDERGADHI,PRAGHNA DASNA, THASIL
AND DISSTIC GHAZIABAD, DASNA GHAZIABAD, Metro, Ghaziabad , Uttar Pradesh, India - 201302

37. |Name of Borrowers/Guarantors / LAN : Mr. Dharam Kirti Gautam, Mr. Sangeeta Gautam, Both At: House No 104 Gali No-1 Ghookna More
Ghaziabad, Ghookna Ghaziabad, Ghookna Tempo Stand, Metro, Ghaziabad, Uttar Pradesh, India - 201001 | Alc No. DL/KRB/KRBH/A000000293,
DL/KRB/KRBH/A000000554 | NPA Date: 06-05-2024 Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.888919/- as on 21-04-2025 +
interest + Legal Charges. Details of Inmovable Property: House no- 98, Entire Building, Gali no -1, Khasra no-553min, Vilage Ghukna, Pargana Loni,
Ghaziabad, 201003, GHAZIABAD, Metro, Ghaziabad, Uttar Pradesh, India-201001

38. |IName of Borrowers/Guarantors / LAN : Mr. GAURAV UPNEJA, Mrs. SONIYA SONIYA, Both At: H NO-C-98A LAJPAT NAGAR SAHIBABAD
GHAZIABAD | Alc No. DL/MNR/MNGR/A000000178 | NPA Date: 06-08-2024
Demand Notice Date : 21-04-2025 Amount Outstanding : Rs.17,38,429/- as on 21-04-2025 + interest + Legal Charges.
Details of Inmovable Property: L BLOCK SECTOR 4 HOUSE NO 98 B SECOND FLOOR LAJPAT NAGAR, L BLOCK SECTOR 4 HOUSE NO 98 B
SECOND FLOOR LAJPAT NAGAR, Metro, Ghaziabad, Uttar Pradesh, India - 201005

39. IName of Borrowers/Guarantors / LAN : Mr. JASVEER SINGH, Mrs. AMAN PREET KAUR, Both At: H NO.255, MALI WADA, BASANT ROAD
GHAZIABAD UTTAR PRADESH 201001, MALI WADA, BASANT ROAD GHAZIABAD UTTAR PRADESH 201001 | Alc No. DL/NCU/NOIU/A000000269 |
NPA Date: 06-03-2024 Demand Notice Date : 21-04-2025 Amount Qutstanding : Rs.674211/-as on 21-04-2025 +interest + Legal Charges.
Details of Immovable Property: FLAT NO LIG-1514 D-1 15TH FLOOR VVIP RAJ NAGAR GHAZIABAD UTTAR PRADESH, VVIP RAJ NAGAR
GHAZIABAD, VVIP RAJNAGAR GHAZIABAD, Urban, Ghaziabad, Uttar Pradesh, India - 201007

40. |Name of Borrowers/Guarantors / LAN : Mr. LOKESH CHAUDHARY, Mr. SHALU RANI, Both At: 76/12 PEELEY QUARTER LOHIA NAGAR
GHAZIABAD UP-201001 | Ale No. DL/DEL/LXND/A000000732 | NPA Date: 06-08-2024
Demand Notice Date : 21-04-2025 Amount Outstanding : Rs.1176339/- as on 21-04-2025 + interest + Legal Charges.
Details of Inmovahle Property: KHASRA NO-372 MOHIDDINPUR HIDSALI TEHSIL MODINAGAR GZB UP, KHASRA NO-372 MOHIDDINPUR
HIDSALITEHSIL MODINAGAR GZB UP, Metro, Modinagar, Uttar Pradesh, India - 201001

41.|Name of Borrowers/Guarantors / LAN : Mr. KHUSHBU RANI, Mr. MANOJ KUMAR, Both At: Plot No-77, 1st Floor Balaji Tower Flora Enclave
Ghaziabad-201015, Plot No-77, 1st Floor Balaji T, Plot No-77, 1st Floor Balaji Tower Flora Enclave Ghaziabad-201015, Rural, Ghaziabad, Uttar Pradesh,
India- 251001 | Alc No. DLUMNR/KCPR/A000000131, DL/MNR/KCPR/A000000300 | NPA Date: 05-11-2024
Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.40,63,924/- as on 22.04.2025 +interest + Legal Charges.
Details of Inmovahle Property: Flat no.- FF-102, First Floor LHS unit, Plot no.- 92 & 93, Khasra no.- 543M, Flora Enclave, Indergarhi, Village Dasna,
Ghaziabad, Flatno.- FF-102, First Floor LHS unit, Plot no.- 92 & 93, Khasra no.- 543M, Flora Enclave, Indergar, Flat no.- FF-102, First Floor LHS unit, Plot
no.-92 &93, Khasra no.- 543M, Flora Enclave, Indergar, Rural, Ghaziabad, Uttar Pradesh, India-201001

42.|Name of Borrowers/Guarantors / LAN : Mr. Gagan Deep Gosai, Mr. Mukesh Kumar Gosai & Mrs. Nirmala Devi, Both At: House 22, 22
Pachhayadan Ghaziabad, Dasna Gate, Metro, Ghaziabad, Uttar Pradesh, India-201001 | Alc No. DL/SHL/LJPT/A000000160, CO/CPC/CPOF/A000005066
|NPA Date: 05-09-2024 Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.1916977/- as on 22.04.2025 + interest + Legal Charges.
Details of Immovahle Property: Balaji Enclev, Balaji Enclev Govindpuram Ghaziabad, Metro, Govindpuram, Uttar Pradesh, India - 201013,
Govindpuram, Uttar Pradesh, India - 201013, Metro, Govindpuram, Uttar Pradesh, India-201013

43. |Name of Borrowers/Guarantors / LAN : Mr. Ajay Kumar, Mrs. Babita Babita & Mr. Krishan Pal, Both At: HN 27 B Mahendra Enclave, Shastri Nagar
Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India - 201002 | Alc No. GZ/GNR/GNRN/A000000338, CO/CPC/CPOF/A000005482 | NPA Date: 05-11-2024
Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.1645368/- as on 22.04.2025 + interest + Legal Charges.
Details of Immovable Property: Plot No H 27 And H27, Khasra Number 1118 Mahendra Enclave, Village Rajapur Dasna, Near Silver Shine Public
School, Ghaziabad, Uttar Pradesh, 201002, Khasra Number 1118 Mahendra Enclave Village Rajapur Dasna, Near Silver Shine Public School, Metro,
Ghaziabad, Uttar Pradesh, India- 201002

44.|Name of Borrowers/Guarantors / LAN : Mr. Shiv Kumar Das, Mr. Ashok Kumar Dass & Mr. Aditi Raj, Both At: Plot No 161 Khno 1331 Ratan Enclave
Govindpuram Ghaziabad-201013, Plot No 161 Kh no 1331 Ratan E, Plot No 161 Kh no 1331 Ratan Enclave Govindpuram Ghaziabad-201013, Rural,
Ghaziabad, Uttar Pradesh, India - 201013 | Alc No. DL/MNR/NANR/A000000072 | NPA Date: 06-08-2024
Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.1605423/- as on 22.04.2025 + interest + Legal Charges.
Details of Inmovable Property: Entire property, Plot no. H-54, Khasra no. 1471, Balaji enclave, Village Raispur, Pargana Dasna, Ghaziabad 201013
Entire property, Plot no. H-54, Khasra no. 1471, Balaji enclave, Village Raispur, Pargana Dasna, Gha, Entire property, Plotno. H-54, Khasra no. 1471, Balaji
enclave, Village Raispur, Pargana Dasna, Gha, Rural, Ghaziabad, Uttar Pradesh, India-201013

45. |Name of Borrowers/Guarantors / LAN : Mr. Praveen Praveen, Mrs. Anju Anju, Both At: H No 507 Shiv Mandir, H No 507 Morta Near Shiv Mandir
Ghaziabad, H No 507 Morta Near Shiv Mandir Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India - 201001 | Alc No. DL/SHL/SHLM/A000000197,
COI/CPC/CPOF/A000005373 | NPA Date: 05-10-2024
Demand Notice Date : 22.04.2025 Amount Outstanding : Rs.1530442/- as on 22.04.2025 + interest + Legal Charges.
Details of Inmovable Property: Khasra No 550 K Village Morta Tahsil Ghaziabad UP 201001, Metro, Ghaziabad, Uttar Pradesh, India - 201201

46. |Name of Borrowers/Guarantors / LAN : Mr. AAMIR AAMIR, Mrs. SANJEEDA SANJEEDA, Both At: Mauhalla Arya Nagar Muradnagar Ghaziabad
U.P 201206, Muradnagar Ghaziabad, Na, Metro, Ghaziabad, Uttar Pradesh, India - 201001 | Alc No. DLUNCU/GHAU/A000000874, CO/CPC/CPOF/A000001873 |
NPADate: 31-08-2023 Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.17,73,850/- as on 22.04.2025 +interest + Legal Charges.
Details of Inmovable Property: Khasra No. 754 Village Sarna Muradnagar Pargana Jalalabad Tahsil Modinagar District Ghaziabad U.P, Muradnagar
Ghaziabad, NA, Metro, Muradnagar, Uttar Pradesh, India - 201206

47. |Name of Borrowers/Guarantors / LAN : Mr. Santosh Kumar Sharma, Mr. Arti Arti & Mr. Salik Ram, Both At: 59 Opp E.S.|. Dispensary, Shri Nagar
Colony, Modinagar Ghaziabad, Metro, Ghaziabad, Uttar Pradesh, India - 201204 | Alc No. DLUMNR/IPXN/A000000077 | NPA Date: 05-10-2024
Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.982088/- as on 22.04.2025 +interest + Legal Charges.
Details of Inmovabhle Property: Entire Property Khasra No. 711 & 709, Village Bishokhar, Pargana Jalalabad, Tehsil and District, Mahender Puri Colony
Gate, Modinagar, Uttar Pradesh, 201204, Entire Property Khasra No. 711 & 709, Village Bishokhar, Pargana Jalalabad, Tehsil and District, M, Entire
Property KhasraNo. 711 &709,Village Bishokhar, Pargana Jalalabad, Tehsil and District, M, Metro, Ghaziabad, Uttar Pradesh, India - 201204

48. IName of Borrowers/Guarantors / LAN : Mr. Narendra Kumar, Mrs. RUBI W/O- NARENDRA KUMAR, Both At: Kuti Road Ganga Nagar Murad Nagar,
Kuti Road Ganga Nagar Murad Nagar , Metro, Muradnagar, Uttar Pradesh, India - 201206 | Alc No. DLUMNR/MNGR/A000000129 | NPA Date: 05-10-2024
Demand Notice Date : 22.04.2025 Amount Outstanding : Rs.791702/- as on 22.04.2025 +interest + Legal Charges.
Details of Inmovable Property: Kuti Road Muradnagar, Kuti Road Muradnagar, Metro, Muradnagar, Uttar Pradesh, India - 201206

49. IName of Borrowers/Guarantors / LAN : Mr. UMESH SHARMA, Mr. MANJU SHARMA & Mr. RAJ KUMAR SHARMA, Both At: House No. 760, Khasra
No. 1075, Subhash Nagar, Bhatta Road, Village Sihani, Ghaziabad, U.P, Subhash Nagar, Bhatta Road, Village Sihani, Ghaziabad, U.P, Budh Chowk,
Semiurban, Ghaziabad, Uttar Pradesh, India - 201001 | Alc No. DLUNCU/NOIU/A000000746 | NPA Date: 05-11-2024
Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.772712/-as on 22.04.2025 +interest + Legal Charges.
Details of Immovable Property: House No. 760, Khasra No. 1075, Subhash Nagar, Bhatta Road, Village Sihani, Ghaziabad, U.P., Subhash Nagar,
Bhatta Road, Village Sihani, Ghaziabad, U.P., Budh Chowk, Semiurban, Ghaziabad, Uttar Pradesh, India - 201001

50. |Name of Borrowers/Guarantors / LAN : Mr. INDER DEV SHARMA, Mrs. MEENAKSHI SHARMA, Both At: 501/T5, 5th FLOOR DEVIKA SKYPERS
RAJNAGAR EXTENSION, GHAZIABAD, Metro, Ghaziabad, Uttar Pradesh, India - 201017 | Alc No. DL/DEL/PAND/A000000533 | NPA Date: 31-03-2023
Demand Notice Date : 22.04.2025 Amount Outstanding : Rs.1445590/- as on 22.04.2025 + interest + Legal Charges.
Details of Inmovable Property: Unit No B 502 5th Floor Tower B Klassic Homez Rajnagar Extension Ghaziabad-201017, Rajnagar Ghaziabad, Metro,
Ghaziabad, Uttar Pradesh, India-201017

51. |Name of Borrowers/Guarantors / LAN : Mr. Mahaboob VAHEED, Mr. Jaitoon MAHABOOB, Both At: Village Rori post Govindpuri modinagar
Ghaziabad, GOVINDPURI, Metro, Modinagar, Uttar Pradesh, India - 201204 | Alc No. DUMNR/HPUR/A000000169 | NPA Date: 06-05-2024
Demand Notice Date : 22.04.2025 Amount Qutstanding : Rs.69690/- as on 22.04.2025 + interest + Legal Charges.
Details of Inmovable Property: Residential Building Khasra No. 830, Situated At Mohalla Vijay Nagar, Gali No. 3, Vill. Rori, Muzaffarnagar, Vijay Nagar,
Gali No. 3, Metro, Modinagar, Uttar Pradesh, India - 201204

52. |Name of Borrowers/Guarantors / LAN : Mr. Suman Suman, Mr. SATYAPAL SINGH & Mr. DEEPAK KUMAR, Both At: House No 835 Galino 5

Tanki Road Bhupender Puri Modinagar Ghaziabad, GaliNo 5 Bhupender Puri Modinagar Ghaziabad, Metro, Modinagar, Uttar Pradesh, India - 201204 |
Alc No. DLMNR/HPUR/A000000150, CO/CPC/CPOF/A000000061 | NPA Date: 31-08-2023 Demand Notice Date : 22.04.2025 Amount Outstanding :
Rs.1403586/- as on 22.04.2025 + interest + Legal Charges.

Details of Inmovable Property: Khasra No.1763 Mohalla Bhupendra Puri Modinagar Pargana Jalalabad Tehsil Modinagar GZB, Khasra No.1763
Mohalla Bhupendra Puri Modinagar Pargana Jalalabad Tehsil Modinagar GZB, Khasra No.1763 Mohalla Bhupendra Puri Modinagar Pargana Jalalabad
Tehsil Modinagar GZB, Metro, Modinagar, Uttar Pradesh, India - 201204

bal

The above mentioned Borrowers/ Guarantors are advised (1) To collect the original notice from the undersigned for more and complete details and (2) To pay the

ance outstanding amount interest and costs etc. within 60 days from the date of notice referred to above to avoid further action under the SARFAESIAct.

Date: 01.05.2025, Place: Ghaziabad

Authorised Officer, Hinduja Housing Finance Limited

epaperimancialespiess.co
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New Delhi
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23705414, Web.s www.pnbhousing.com
d, Shivaji Nagar, Puma, Makarashira - 411006,
302, drd 3 COME - wad. Pune_Maharasiira - 411018

F CHAPTER Iil OF SECURITESATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WITH RULE 3[1) OF THE SECURITY INTEREST [ENFORCEMENT} RULES, 2002 AMENDED AS ON DATE

We, the PNE Housing Finance L. {kereinalter referréd o as “PHEBHFL’) had issued Demand aolice Uss 13(2) of Chapter 11l of the Secarilization & Recanslruciion
of Financial Assats and Enforcement of Secwrity Inferes? Acl. 2002 (hereinafier referred fo a5 the "Act”) by our PUNE OMfice Silvaled A1 5 AB,C.D, Fifil Floor,
Sheerang Howse, Opp. Jangli Mahara] Temple, J M Road, Shivaji Nagar, Pure, Maharashira - 4211005, by our FIMPRI CHINGHWAD Oitice Situated At Office Mo,
wds 9" ~ot L ; ve L , 302, Ird Floor, Gheewala complex, Station Road, Chinchwad, Pune, Maharashira - 419019 The sad Oemand Natice was issued thiough aur Sathodzed Ofices, 1o
Housing Finance Limited) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security ou 2l below mentionad Borrowers/Co-Barrowar Guarantors sinca your accaumt has been classified as Nan-Perfarming Assets as per the Raserve Bank of IndiaMatanal
Interest (Second) Ordinance,2002 (order 3 of 2002) and in exercise of powers conferred under Section 13(12) read with jousing Bank guicelines due 1o nonpayment of installmentsy’ inferest, The contants of the same are the defaults committed by you in the paymant of installments of
Rule 3 of the Security interest (Enforcement) Rules 2002 issued Demand Notices to the Borrower/s as detailed hereunder, E“Im:_ipﬂ!s. interest. glc. The autstanding amount & mentioned below. Further, with reasons, we believ that you are evading the service of Demand Notice and hence thes
calling upon the respective Borrowers to repay the amount mentioned in the said notices with all costs, charges and nilrd'::lsac}:atll'r! =I|Indl:|::gﬂ::dgﬂagr:;:::dh;rz?ﬂlr glllrl':'llglg.'lﬁlhil.}:laIfgr;artglrn?:rlgs'?alr--:TIH:rIEPer;{ ;gﬂ!l.flﬂgﬁ:wél FLvaarrI%?-fé-rﬂlé;;aﬁuggtlaﬂ iﬂ:%?a1|'gvlﬁfﬁlfﬂ'ﬁ"2L'}£tc.?g
. Lt . . K = I o a ol L 1 L ] o 1 |~ 5 £ N L 15 |

%Xp?;feds ttcl)llrzct:altﬁatgrggpsg/ ":]i?ix'itsh'ﬁ ?gbdayinfarr?rtn ttr;]e rgce:;g\t’vcéfrtyg Sz?r?é;hfss;'g ?r%rrow;irs/ i(;,]o ZT?;Y?LZP?hVé of Szctan 13(4) of the sad Act. against 3 or any one of more of the secured assels including taking possession of the secured assets of the bomowers and Quarantars

g taile pay the unt, ereby given 10 the bo S/,0 borrowe  public In gene Your kindd attention is inated o provisions of sub-Section (8] of Gection3 of the of the Secumization and Reconstruction of Financial Assets and Enlarcermsant of Security
undersigned has taken symbolic/constructive possession of the property described hereunder in exercise of powers con-| | |ntarest Act, 2002 where undsr yau can tendar/pay the entire amoun of outstanding dues together with 2l costs, charges and expenses incured by the PNE HFL ony
ferred on him under Section 13(4) of the said Act r'w Rule 8 of the said Rules in the dates mentioned along-with the | [1ill 1ha date of pusilication of e notice far sale ol Tnn secuied assets by public aschion, by inviling ".I:IL-:]tanLulE. 1ender from public ar ni; privatn treaty. Please akso nots
Borrowers in particular and public in general are hereby cautioned not to deal with the properties and any dealings with the trat if the antira amount of autstanding dues tagather with the costs, charges and axpenses incurmed by the PNE HFL i nof tendarad belore publicatian of nefice far 5ake
properties will be subject to the charge of Nido Home Finance Limited (formerly known as Edelweiss Housing | |0t the secured 2ssets by pusilic auction. by inviting quotations. tender from oublic o by private treaty, vou may not be enttled to redeem the secured assetis) thereafter
Finance Limited). For the amount specified therein with future interest, costs and charges from the respective dates. FURTHER you are prohibited Ufs 13413} af the said Act fram transferring either by way of sale, lease o in any othér way the aforesaid secuned assels
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Progressive Education Society's B.Ed. College
Mear MIBM, Jangali Maharaj Road, Shivajinagar Pune-5
Email : pesmodernbedcollege@gmail.com Ph, 020-25530670
Website : www.modernedu.in

Recognized by Govt. of Maharashtra and Permanently Affiliated to Savitribai
Phiufe Fune University, Pune, Approved by MCTE, Bhopal; Recognized u/'s 2(f)
B 12 [B) of the WGC Act 1956; Accredited by NAAL, Bangakore with A Grade

Applications are invited for the following post
Post Mo. of Posts and Category

NIDO HOME FINANCE LIMITED

(formerly known as Edelweiss Housing Finance Limited)

Registered Office Situated At Tower 3, 5th Floor, Wing ‘B’, Kohinoor City Mall , Kohinoor City,
Kirol Road, Kurla (West), Mumbai — 400 070. Regional Office at: Office No. 407-410, 4th Floor, Kakade Bizz Icon,
CTS 2687B, Ganeshkhind Road, Bhamburde, Shivaji Nagar, Pune, Maharashtra 411016.

POSSESSION NOTICE UNDER RULE 8(1) OF THE SARFAESI ACT, 2002
Whereas the Undersigned being the Authorized Officer of Nido Home Finance Limited (formerly known as Edelweiss

Howze, Opp. Jangli Maharaj Temple, J N

Details of the Borrowers, Co-borrowers and Guarantors, Securities, Outstanding Dues, Demand Notice sent under Section Lean Accaunt Kamz & L T T— 0z a5 on date = =

13(2) and Amount claimed thereunder and Date of Possession is given as under: w & hame & Address Of Barrowsr & Ge-Barrower mlﬁ Lrapattyyias] Wargagad m Demand Notice Pri I'H,'.IFIEI 1 {DIJE'I'I to Al I}

1. Name and Address of the Borrower, Co Borrower Guarantor Loan Account No. And Loan Amount HOUPUN' |Barrower - Ganesh Padamsing Jadhay - Address — AP Hisale | NA  [Flal Moo 204 3rd Flaor Gai Mo | 22 |Rs. 188340422 (R i & - z F S g

PRAMOD MALLINATH RAMPURE (BORROWER) & RAJUBAI MALLINATH RAMPURE (CO-BORROWER) & m;%z?ghz AP Perne Phata, Tal - Shimur, Dhule, Dhule, Maharashtra-412216. 6% (P}, Wirg - 0. Sdver Nest | Apr. | Fighteea Lakhs Niogly Educational Qualifications and gl EROI 91 "“h‘“_““ pRr
SOMALING MALLINATH RAMPURE (CO-BORROWER) Both R/At. Plot No. 35/37, Gat No. 106/A/B/3, Govind Nagar, | | & HOU. Co - Barrower -1.Shweta Ganesh Jadhay. address- AP Hisale, AF Korggacn Bhima, Bear Sharp| 2025 | - Thoutand Four University Grants Commission, New Delhi and Savitribai Phule Pune

At Post - Mulegaon, Taluka- North Solapur, District — Solapur, 413 006. G217/55009% | Peme f—"mta] Tal = Ehlrwr._ﬂnugh_ harzshira-412216. 2. Pramila howrsom_& Nakshatra Project Hundresd Ninety - Four And University, Pune norms

Lan No: LSLPSTT0000088259 & LSLPSTH0000065357 ~ Loan Agreements Dated: 28-01-2019 & 27-07-2021 Bl Puns | o ohenpel ip Adiiiss_ gy E tieale. AE: arme vt 10k Shirm §iiaan Forge Sompam, Paibe, Tweniy Two Faiee Dy} Eligible Candidates are diracted to submit application form with self attested
Loan Amount: Rs.14,04,716.00/- (Rupees Fourteen Lakhs Four Thousand Seven Hundred And Sixteen Only) And - Lt - : - 5 - — testimonials within one month from the date of advertisement in college
Rs.5,00,000.00/- (Rupees Five Lakhs Only) Total Aggregating Rs.19,04,716.00/- (Rupees Nineteen Lakhs Four HOUPM, |1, Borrower - Late, 3_ﬂf'lﬂhfr_.“ﬂmriﬂ Remaguriar Throsgh Hes Legad) NA (FlatNo i, 15t Foor 5;-#41.9,-; ai- HTQULLE-H-W-'- (Rupees iicenr sand By et on sbisieaddnis

Thousand Seven Hundred And Sixteen Only) Demand Notice Date:- 13-02-2025 U&/238570 | Heirs  Anuradha sanjay Henapumaraddress - Howse Noo 20069, Wing B, Sushrul [.'rEu-!':]I'.‘f'II'.'}: *E- f euin -Erla!l : et '

A ) ! ; . B.0.; Pimpri | Deshpande Galli, Skddheshwar Rosd Latyr, Maharashtra-413512, 2, Co- Ehn'r:ﬂFa Canstriction, Nr manaji| 2025 | Thewsand Seves Hundred Reservation Candidates should send attested copy of documents on
mount Due in Rs.13,02,497.01/-Rupees Thirteen Lakhs Two Thousand Four Hundred Ninety Seven and One paisa Only) and Chinchwad |Borrower - Anuradha Sanjay Remagurkar. addiess- House Mo 20069, fagar, Marbe, Bahind Zeal Colleqe Forty Saven And Sevesly | i |
Rs.5,27,444.61/-(Rupees Five Lakhs Twenty Seven Four Hundred Forty Four and Sixty One Paisa Only) total aggregating Rs.18,29,941.71/- Deshpande Galli, Ssddhesiwar Road Latur, Mzharashtra-413512, Pune, Maharashira-411058. Paiza Dnly) reservation@unipune.ac.in and also send o to college mail id

(Rupees Eighteen Lakhs Twenty Nine Thousand Nine Hundred Forty One and Seventy One Paisa Only) due and payable as on 13/02/2025
Symbolic /Constructive Possession date:- 29-04-2025
SCHEDULE OF THE PROPERTY:- All That Piece And Parcel Of Othe Property Bearing Gat No. 106/A/B/3, Out Of Which
Plot No. 35 And 37 Total Admearung 186.00 Sq. Mirs. Sitiated At Mulegaon, Taluka- South Solapur, District — Solapur,
Within Local Limts Of Panchayat Samiti And Zilha Parishad Solapur And Within The Limits Of Registration And Stamps
Sub-Registrar Solapur. The Said Plots Are Bounded As: Plot No. 35 North: Plot No. 33 South: Plot No. 37 East: Plot
No. 36 West: Road. Plot No. 37:- North: Plot No. 35 South: Road East: Plot No. 38 West: Road.
Place: Pune Sd/- Authorized Officer
Date: 01.05.2025 FOR Nido Home Finance Limited (formerly known as Edelweiss Housing Finance Limited)

FLACE:- PUNE, PIMPRI CHINCHWAD, DATE:- 30.04, 2025 30y- AUTHORIZED OFFICER, PHNE HOUSING FINANCE LIMITED Prof. Shamkant 5. Deshmukh

Secretary,
P E. Society, Pune - 05

Prof. Dr. Gajanan R. Ekbote
(M5, MNAMS)
Chalrman, PE. Society, Pune-05

a1 :JEiEs HDB FINANCIAL SERVICES LIMITED
by Ml Regd. Office; Radhika, 2nd Floor, Law Garden Road, Navrangpura, Ahmedabad, Gujarat, 380009

Regéonal Office: ; HOE Financal Sarvices Lid, 3 Fioor, 'Wilson Houss, Oid Nagardas Road, Mear Amboi Subwey, Andher Easl, Mumbai. Pincode - 400065 aly S

Hnd Hs Vanous Branchas in Meharashie

Altum | ALTUM CREDO HOME FINANCE PVT. LTD.
ﬁ Credﬂ . Regd. Office: Floor No. 7, Kalpatary Infinia, Wakdewadi, Shivajinagar, Pune - 411005

Homs Finmnce | MAHAHAEHTHA [”"JDI-"L}.

AUCTION NOTICE FOR SALE OF IMMOVAELE PROPERTIES
Auchon Mobioe for Sala of Immovable Assals under the Secunlizabon and Reconstructan of Financial Assats and Enforcemant o Sacurly
Intarast Act, 2002, read with proviso b aule B} & 1) of the Sacurlly Interast (Enforcament) Rules, 2002 Notice i heraby given to the
publicin genaral and in particular fo the Bomower{s) and Guarandor|s) indicated below that ihe belpw-gascribed immovable propedyiies)
morgagedicharged b Alum Credo Home Finance Pwt. Lid., hareafler xiown &5 ACHFL, the passession ol which has baan taken by the
Aidhosized Officer af ACHFL, being the Sacured Craditor, wil be sold on “As Iz Whaere 12" "As is What ks;" and "Whatever There 5" baglzon 5;]1. MAME AND ADDRESS OF THE BORROWER, CO-BORROWER'S / GUARANTOR'S. 2. LOAN ACCOLINT NO_ X, SANCTIONED LOAN
17082025 (Saturday| bebasan 11:30 A0 to 4:30 PM for recovary of the below-mantioned armount with future inferest and costs des o L]

ACHFL fram the Borrawen's) and Guarantars) a5 below mantionad.

POSSESSION NOTICE

Whergas, The Authorized Officer of HDBE Financial Servicés Limited, Under The Securiization And Reconstruction of Firancial Assels And
Enforcemend of Secunty Interest Act, 2002 (54 of 2002) And In Exercise of Powers Conferred Under Section 13(2) Read With Rules 3ol The
SecuEity Inierest (enforcemeant) Rules; 2002 issued Demand Molice To The Bormowerls As Detefed Hereunder, Calling Upom The
Respectve Barmowers To Repay The Amount Menboned In The Said Nolice With AR Cosls, Changes And Expenses Till Actual Date of
Payment Wilthin 60 Days From The Date of Recaipt of The Same. The Said Borrowars! Co Borrowees Having Failed To Repay The Amount,
Motice |5 Heraby Given To The Borowers! Co Borrowers And The Public In General That The Undarsigned In Exercize of Powers Conferred
Cn Him Under Seciion 134) of The Said Act RW Rule & of The 32 Rules Has Taken Symbalic Possession of The Propery Described
Hersunder of The Szid Aci On The Date Menboned Along-with. The Borrewens In Fariicular And Public In General Are Hersby Cautioned Not
To Deal With The Property &nd Any Dealings With The Progerty Wil Be Subject To The Charge of HOB Financial Services Lniled, For The
Amount Specified Tharein With Fulure Intérest, Costs And Charges From The Respactive Date,

Datallz of The Borrewer And Co-barrower Under Scheduled Property, With Loan Sccount Mumbers LIC Mo, Cutstanding Dues, Bate of
Demand Notice And Possession Information Are Given Heresn Below

AMOUNT 4. DETAILS OF THE SECURITIIES 5. DATE OF DEMAND NOTICE, &, CLAIM AMOUNT IN INR, 7. DATE OF POSSESSION

Termsand Conditions: 1, Inspaclion ol property. 050520235 (Monday) fram 1230 PM o430 PR, 2,
sulbrmisaion of Earnest Mongy Deposit hereafier nown a3 EMDE 1610502025 bebiean 12:30 PM 10430 PM. 3. To read the Sesaded terms
and rarditions of the suction, check he Bk below, hitps:i'sarfaesi.auctionfiger.net, 4,

9503363564

Lasl dafe and flma for
TIDATE OF POSSESSION-30.04 2025,

Aushonsad Officer Swapnd Trimands -

1 | Borower and Co-Bomowers 1. RAMESH FUTHERMALJI RAJWAT 2. REKHA RAMESH RAJWAT 3. AVANTI ISTRIBUTORS 4.RITIK

cantrachualirterestiill sobual regfization fogether with incidental expenses, costand charges eic

Name of Barroweris)/ Description of Date of Outstanding | Reserve Price | Date(s) & RAMESH RAJWAT, All Reside at- (a) F 405, 4 TH FLOOR C BLDG KUMAR PURAM MUKUND NAGAR PUNE-411037 MAHARASHTRA :
Co-Borrower(s) and Secured Asset Possession | dues to be Eamest Money | Lme of (b} 1254 MR SUJATA MASTANI NIMBALKAR TALIM CHOWK SADASHIV PETH PUNE-411030 MAHARASHTRA, 2} Loan Account T Hebre@Ta? 3T 6.
Guarantons) recoverad ! Cpening Mumbes- GO2635, 1030265, 2189768, 8253685, 153829187 linked by Unigue Id Mumber §0231440, 35 Loan Amownt in INR: Bs 3700000 ; . - SIECE "
Loan Alc No. (Secured Dabt) o aal Tender(s) {Rup=aes Thirty Seven Lakhs Only) by kean account number 6,02,635(- and Rs.7,99,000/- (Rupees Seven Lakhs Ninety Nine Thousand Hé‘m T Hﬁ'ﬁ'ﬁﬂ‘:ﬂ & wrferrd aiH! A d choted Eﬁ?ﬁﬁ,
TULSI SHANATH All that Piece and Parcel of the Flat R F— Re- BEOOO0- 2SI Only) by loan account number 1030265, and As 23,37 2500~ (Rupees Twenty Four Lakhs Thirty Seven Thousand Twe Hundred Fity Only) yfasdideay 39e 9udTEH ;ﬁa-ﬁ-ﬁ‘[ 9% HE.
PRASAD Baaring Fat Mo. 101, on the first S Coc | o Sl R:s;-.-e prica :S;Gh?rj:ﬁr by ksanaccount number 2189764, and Rs.20,25, 721/ (Rupeas Twenty Lakhs Twanty Five Thousand Saven Hundred Twenty Cne Only) oy A
MLUNSI PRASAD Floor, area admeasuring 598,76 sq_ 1 - nalow which the | om 11 1(.‘_" Inan acoount number 283685 and Rs.9,72 000 (Rupees Nina Lakhs Seventy Twa Thousand Only| by loan account number 13829187 2D T:?I Hf<g ! ﬁﬂ-ﬁl’
Fs ! P .. At bt | TR Bty 4} Datail dascriplion of he Secunty Maorlgage Prapedy: Al That Peeca And Parcal of Flal Mo 408 On The Fowrth Floge In The Building Ma Cin il R‘i?Ff ?ﬁ‘ﬂmﬂ
E:,L:f :;'gglgm 1202254 f:fug;élg Hiuﬁ?ﬂilﬁ&ff@?ﬁinﬂ 22020 "T:g:".“anhnlﬁ t:';r :&E; 1 i i ;DM The Regstered Co-Operative Housing Society Known As Kumar Puram Situated On A Land Bearing 5 No 707-A Hissa Mo i : o8 7 203y t‘ﬂ%’-‘?ﬁ ’ ':]'ﬂ-'l'
- within the wfiediction affica of tha Sub ! = 1#T+84+14+15+16 FP Mo 411 TP Scheme No 1l Sub Fiot Mo & Admeasurng Abaut 39 Sg MEAL Village Gultekadi; Taluka Haveli, Destrict
regnsuarii'amliglnstrﬂPLne = Rz - B500) Puena Within The Lirits Of Pune Municipal Comporation. 5) Demand Notice Date: 17.02.2025 4] Total Amount due i INF. Rs. 622439098/
: i (Rupees Sixty Two Lakh Twenty Four Thousand Three Hundred & Ninety- Paise Ninety Eight Only) as of 12.02.2025 and fulure

1. The Borrower's Attention |s Invited To Provisions Of Sub-section {8} Of Section 13 Of The Act, In Respect Df Time Available,

HIEH U2 AR, qot

&, 197,y @ & i g, g aifs dieite hew
\ B2 Ut - 411001, HETTE (3112

Hig- U2 HIEELT, U1 (H31 i 263424 5CoR8) Faied
v A i, o, 3 A ek i e, qova &, 3h,
HUNE Bietal HF Hiewd, T~ 58 FA, 188 71 F51d S8
geTfaemeraimed afts yoneighy e 9% F00] 3ne4.

e Hee, fAud, Wiea, ATeE, HRa S A Hed
https://mespune.org/announcement/ I Fhaw@E? d
THATE https://tait2022.mahateacherrecruitment.org.in

SNEHAVARDHAK MANDAL SOCIAL & EDUCATIONAL TRUST'S
B. Ed. College (English Medium) (Non-Grant Basis)

Date; 01.05,2025  Place: Pune Sdi- Authorized Officer, Attum Credo Home Finance Pvt Ltd, (ACHFL) To Redeem The Secured Asset. ed ta SPPU, Puna)
2. For Any Objection And Settlement Please Contact: Mr. Aman Kumar [Authorised Officer), Phone Mo, 8300863718 (M) () /Mr. i Calony. Behind Balvikas ava. Ta Dabhade: 410506
Chetan Dhangar, Contact No 9657387750 (area Collection Manager) Chirag Thakkar, Contact Mo, 9909910901 {regional Collection b Gt hgdatel i il Sen i esripaidhada
Manager) At HDB Fnancial Sandces. Gitai Sankul. 4th Floor Pawd Road, Behind Durga Cafa, Kothrud, Pune-411036 Contact: 7276052645, Email id: Eﬂ‘lﬁthﬂd@gmﬂl'-ﬂ om
Place | PUNE, S0¢-|
Date : 01.05.2025 For HDB Financlal Services Limited- Authorised Officer REQUIRES
PUBLIC NOTICE Applications are invited from the eligible candidates for the Tollowing posts
|
It is brought to the notice of the public at large that the Shop described below E::-'}'E-i::: AU SMA H!{ Eflﬁﬁﬁngfmﬁﬂﬁﬁ LIMITED PUBLIC NOTICE SrNo.  Name of the post No. of Posts EE’[EQGW

in schedule is owned & possessed by, JYOTSNA SUDHAKAR KUNTE,
R/at: Flat No. E-404, Yuthika Apartment, Near Ganraj Mangal Palace,
Baner, Pune — 411045., accordingly her names is recorded in the record of]
tax assessment department of Gram Panchayat.
And whereas the said owner has assured my clients that the said Shop is free
from all encumbrances & she is having clean, clear & marketable title. The
said owner has decided to sale the said Shop to my client.
However any person/s having any right, title, interest & claim in the schedule
Shop by way of sale, exchange, mortgage, gift, lease, release, lien, trust,
agreement, licence, possession, easement, attachment, lispendence or
otherwise whatsoever are hereby required to make the same known to the
undersigned at the address given below within 07 working days time from
the publication of this notice with documentary proof, failing which our
client shall complete the sale/transaction & all such claims, if any, shall be
deemed to have been waived and/or abandoned and my client will complete
the purchase transaction with the said owners.
SCHEDULE OF THE PROPERTY
All the piece and parcel of the property bearing Shop No. 18, situated on
Ground Floor, of Building No. 1 to 8, area admeasuring 282 Sq. fts. i.e. 26.20
Sq. Mtrs., (Carpet). The Shop is situated in the project known as “BLUE
RIDGE TOWNSHIP”, and in the Residential Project “D” Land & in the
Society known as “BLUE RIDGE UNIT-D BUILDING No. B-1 TO B-8
CO-OPERATIVE HOUSING SOCIETY LTD.” having its registration
No. PNA/MSI/HSG/(TC)/13163/2016 dated 10/06/2016, having Gram
Panchayat Milkat No. “M-423” & having MSEDCL Consumer No.
170675872000, constructed on property bearing User Zone No. R 1,
admeasuring about 37983 Sq. Mtrs. out of Survey No. 173/1 and 173/2 (after
amalgamation bearing Survey No. 119 (Part) to 125+154 (Part) to 160 +
160/2 to 171 + 173) totally admeasuring 77590 Sq. Mtrs. carved out of the
said Township Land, situated at village Hinjawadi, Taluka Mulshi and
District Pune and within the local limits of Pune Metropolitan Region
Development Authority and within registration limits of Sub- Registrar
Mulshi.
Along with all rights, title & interest.
This Notice Dt.:-30/04/2025  Adv. Shrikant Babasaheb Sathe
O/at:- Preet Pride, Office No. 301 and 302,
Kunal Icon Road, Near Saibaba Temple,
Pimple Saudagar, Pune-411027. M: 9860720988

Finamnce: Lj n:rn ice d Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002)
Erhiar Ky B Registered Office: - 9th Floor, Antriksh Bhawan, 22 Kasturba Gandhi Marg, New Delhi-110001, Phones:-011-23357171, 23357172, 23705414, Web: - www.pnbhousing.com - - - -
Kharadi Branch :- Third Floor, Ganlaxmi Complex, Survey no.08, Hadapsar Kharadi Bypass Road, Kharadi, Pune, Maharashtra-411014.Pune Branch :- 5A,B,C,D, Fifth Floor, Sheerang House, fl | I ed on reg u | ar ba SIS Wh IC h ever IS
Opﬂ. Jangli Maharaj Temple, J M Road, Shivag' Nagar, Pune, Maharashtra — 411005.Pimpri Chinchwad Brach:-Office No. 302, 3rd Floor, Gheewala complex, Station Road, Chinchwad, Pune, . . . .
Ma .argshtra—411.019.Kondhw§ B.ranch.-56 , F!ft Flgor, Marvel Vista, S.no 599A—598+593A., Sghney $u1an Park, Lulla Nagar, Pune, Mahalrash.tra—411040 . - ea rl ler In -th e G oa F orensic SC lence
Notrltce is hdsr?]by g|\(/jetn t?hth% public d|aner(}(.=iraI ?ﬁd in patrtlc%lar /tg rt1he.bo|rr’g>wer(s) &gue:crarr\]to[](sr]) |ndb|cate<tj |ir(1 Colum(r; no-AB th(?t thg blelow desg;ﬂt))edt r|]mmot\£]ablle pdro fg?.rty (|e? d/eng:’r\lltE;eE| in Qolurlgn no-D
mortgaged/charged to the Secured Creditor, the constructive/Physical Possession of which has been taken (as described in Column no-C) by the authorized Officer of M/s ousing Finance .
~ FORMA LimitadiSecurad Creditor. wil be sold on *AS IS WHERE | , AS IS WHAT IS and WHATEVER THERE IS BASIS” as per the details mentioned below. Notice is hereby given to Laborato Iy, Verna-Goa. For detail S,
Public Announcement gorroweréi)/mt%rtgagor(s)/ngaII(;!eirts,(lj_egél IRepreser/l‘tati\(/je, gvr}etg((eé)Kggwr} t%r USr1knoy¥n?, ?xeCLtJE)rgs), adminti%tralltor(gz),oszuccessgr%s), assi ntee(s) of the respective borrowers/ mortgagor?s)(since .. G P | . b .
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India eceased) as the case may be indicated in Column no-Aunder Rule-8(6) &9 ofthe Security Interest Enforcement Rules, amended as on date. _ VIS |t 0a olice webs I-te
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Fordlt-ataneilterr;s and c;)::ltlons oft:efelal;e,tplea;e refﬁrtto thfe link provided in M/s PNB Housing Finance L|m|ted/;ecured crec;:;:)s wibstlts |.te. v:ww.g:bhoulsmg.c:m. e ’
oan No, Name of the otal Outstanding Nature o o eserve ast Date o i nspection ate o nown Encumbe . - T H H
FOR THE ATTENTION OF THE CREDITORS OF DR. SMITHS BIOTECH PRIVATE LIMITED Borrower/Co-Borrower/ Amount | Possession Pro %er?izgpl\;llgrq °af tgg (D) Price |(10% of| Submission | Incremental|  Date & Auction | rances/Court Cases https . / / CIt 1Zzen. g oa pOI ICe. g ov.in
RELEVANT PARTICULARS Guarantor(s)/Legal heirs (A) B | (© P gag (RP) (E) |RP) (F)| ofBid (G) | Rate() | Time() | &Time(J) | iHany(K)
1. [Name of corporate debtor Dr.Smiths Biotech Private Limited HOU/KRDI/0522/988416, B.O.: |Rs. 263541337 Physical [A Wing,4th Floor,Flat No. 410 Silver Park,Sr| Rs. Rs. Rs. |20-05-2025|31-05-2025| Not Known DI/ADVT/271/2025
2. | Date of incorporation of corporate debtor  |24/04/2015 Kharadi,Kulbhushan Dattajirao as on Possession [No. 322 Hissa No. 1/2, Old Palkhi Road, Near| 2506000 | 250600 30/05/2025| 10000 |12:00pmto| 2PM to
- - - Deshmukh / Sandesha 09-04-2024 Katraj Bygass Highway, Uruli Devachi, 04:00 03:00PM
3. | Authority under which corporate debtoris  |ROC- Pune Kulbhushan Deshmukh I Hadapsar, Pune-412308, 0pm '
incorporatediregistered HOU/KRDI/1018/586486, B.O.: Rs. | i i R R NotK
) — RDI1 86, B.O.: - Physical |Wing A, 1st Floor,105,Utsav Residency, GatNo| Rs. S. Rs. |21-05-2025|31-05-2025| NotKnown
4. Corporate Identity No./Limited Liability U24246PN2015PTC154818 Kharadl,Sa[ljay Maruti Jawale / 3848533.17 Posgeslsion 1127, Avalhwadi, Waghol, Pune, Maharashtra- 4228000 | 422800 301052025 10000 12:00pm to| 2PM to —— . . =
dentification No.of corporate debtor Rekha Sanjay Jawale / Sanket as on . . |1 'O%H =T 747 597 11
: e Sanjay Jawale 21-04-2023 412207 04:00pm | 03:00PM B
5. | Address of the registered office and principal  [Office no. 508-511, Sacred World, 5th floor, Above jay Rl TS S E J a -
offce (i any) of corporate debtor Macdonald, Vitthal Reo Shivarkar Road, W, Anowrie, HOU/PUN/0621/893410 / Rs. Physical |FlatNo 302, 3Rd Floor, Samarth Heights, SrNo|  Rs. | Rs. |19/05/2025] Rs. |08-05-2025[20-05-2025| Not Known ' - hri Jain Vidya Prasarak Mandal
Pune, Maharashtra, India, 411040 PNHL{(PUN{O?J%”Sw%LZkB%: | 6491286 | Possession |43, Hissa No 1+2+3+4/a/2, Warje, Pune,| 3120000 | 312000 10000 |12:00pmto| 2PMto == o=« Shri Fattechand Maro. Chinchwad Gaon. Pune 411033
6. | Insolvency commencement date in CIRP order pronounced and passed on 28.04.2025 ugﬁ’ atuIsKu ; li)rl?sK g“ e ason Maharashtra, India, 411058 04:00pm | 03:00PM g, ' '
respect of corporate debtor eeta’ Raustudbh ronday 03-11-2022 [ WANTED B
7 | Estimated date of closure of insolvency 25 10,2025 NHL/PUN/0621/893489 / _ Rs. Physical |Flat No 301, 3 Rd Floor, Samarth Height, SrNo| ~ Rs. Rs. |49/05/2025/ Rs. |16-05-2025(20-05-2025 Not Known
resolution process (180 days from the date of pronouncement of order) Pﬂﬁe”§23§{3§ﬁ1§8u8,2§?,°k‘3;,?,;, 6:21326 Possession |43 Hissa No 1+2+3+4/A/2, Warje,Pune, 3054000 | 305400 10000 12:90pm to 2I.°M to Applcations are invited from aligible candidates for our reputed govemment
8. |Name and registration number of the in |Name IP. Megha Agrawal Sheetal Kaustubh Konday 03-11-2022 Maharashtra, India, 411058 04:00pm | 03:00PM racognised Acharya Shri Anand Rushiji English Medium Primary, Secondary &
solvency professional acting as interim | Registration Number- HOU/PUN/0820/809019, B.O.: | Rs. 3051843.97| ppysical |Wing B,11th Floor,Flat no. 1107,Rajlaxmi Rs. Rs. [30/05/2025/ Rs. |05-05-2025/31-05-2025| Not Known Montessori School for the foflowing posts for tha academic year 2025-2026.
resolution professional IBBI/IPA-001/IP-P01456/2018-19/12272 Pune,Prem Sopan Kokare / Nital ason Possession [Greens, Survey No 153/1C Ravet, 3193000 | 319300 10000 |12:00pmto| 2PM to
i intari i Address-001, Shivranjini Apartments in Circle of prem Kolae | Aryan Union Gallend, _1416:2023 Pune Manarashira 212101, India T 04:00pm 1 .03:00P°H Sr.No Post QHHH”EHHDH
ol et Gt o e HOUP N SRR 507 | R BT | sy (S Bl s Flog S0 Pt el R | o [wosvas| e 4T85 208 052008 o | | 1=
, ' ’ une,Nilesh Ramadas Gajre ion |Gat No.707, Markal, Pune, Maharashtra- :0Upm to 0
Nagpur 440012 (MS) Charushila Nilesh Gajre 17:06-2024 | Possession |20 e 10000 |757:00pm | 03:00PM 1 |Principal M.A. M.5c., B.Ed., M.Ed. with
| YT ———r- A(T;;;:?Ei Szg;zwf\n@.‘ita;iﬁmas pr—— NHLIPNIUSTO72071, B:O:: | g, 7993048.81| Physial [Offce Second Floor Unit No. 21193 Avenue S| Rs. | Rs. |19i05/2025| RS: |0705-2025 2005-2025 ot noun D years experience
| ress and e-mail to be used for - . 72, Anjaneya Niwas, opp. Dew impri Chinchwad,Mandar i ; 2 . . :
Correspondence with the interim and Tr|n|ty Hospital, Hindustan Colony, Wardha Suresh Mhankale / POOja Mandar 30_%59_%%23 fjusseasion yvznigg/;aﬁ/aasgﬁgétgslﬂgl 49131%/242 VI”age 5040000 | 504000 0000 1§:ggmn1;° ogp(l)v(l);(l)w E anar:l' SEGDH nar'." M"ﬁ' 'IM' 5{: "B':EI::'I M Elj wrth
resolution professional Road Nagpur -440015 (M.S.) Mhankale 13 : A : - oopm | o oechon Supervisor J YEars expenience
_ . Email cirp.smithsbiotech@gmail.com HOU/KRDI/0122/951001,B.0.: | Rs. 32094084 | Physical |Flat No 102,1st Floor, Wing A, Atharva Srushti  Rs. | Rs. |1ofo5/2025| Rs. |05-05-202520-05-2025( \ '\ : ———
11. |Last date for submission of claims 12/05/2025 Kharadi,Pradip Laxman as on Possession [Phase 1, Gat N0.993, Manjari Budruk, Pune,| 2664000 | 266400 10000 |12:00pm to[ 2PM to Ot Rnow 4 |Enghish, Marathi, Hindi, B.A., B.Ed.
12, |Classes of creditors, if any, under clause (o) of |NA Admane/amruta Pradeep Admane | 06-06-2023 Maharashtra-411023 04:00pm | 03:00PM Social Science Teachers
sub-section (6A) of section 21,ascertained HOU/KNDW/0920/818826, B.O.: Rs. 2315452 94' Physical [Building C- Siddhi (Wing ﬁ?, 1st Floor, Flat No| Rs. Rs. [19/05/2025! Rs. |07-05-2025]20-05-2025| Not Known "
by the interim resolution professional Kongg\ggl’ggggllmﬁadr/ssgﬂ?a@angI S. as on *7 | Possession I1\10e2é ylxannat%garg}%kd%gt \(/)I?|4a490e’ 3%3?(%32%5[1’ 1957000 | 195700 10000 {12:00pmto| 2PMto 4 M EI'EhS. E":lﬂ nce TEE':IHEI’S E-E‘E-. B-Ed
13. |Names of Insolvency Professionals identified ~ NA Dukhande 21-04-2023 Dhamdhere Shirur, Pune, Maharashtra-412208 04:00pm | 03:00PM 5 |Physical Education Teacher | B.A., B.P,Ed.
to act as Authorised Representative of creditors HOU/PUN/0716/299510, B.O.: | Rs. 1773788.32| Physical T\)/Ipe A,6,603,Saarthi Swadesh ,Gat No 359 Rs. Rs. |10/05/2025/ Rs. |08-05-2025|20-05-2025| Not Known -
in a class (Three names for each class) Pune,_Suﬁrlya Rahul as on Possession |Village Jambhul, Taluka Maval Dist Pune, 1839000 | 183900 10000 |12:00pmto| 2PM to & |Primary school Teachers H.5.C., D.Ed.
14 |Relevant Forms and — - bbi.govinenhome! Bansode/anil Bhausaheb Pathare| 31-03-2021 | _|Maharashtra-431713,India. i HE - : 04:00pm | 03:00PM | ;
" [Details of authorized representatives are \li\ﬁ:;l:gzl :gg;slsbbﬁg‘ov'm en/homefdownloads H}(()Ul}érb‘lDWéOMhQIGSM31aE.O.: 267?5%8 2 | Physical SL No 22h1’ F(I:at NtO 3’t' Win ? 1VSt |;|08r, on Rs. Rs. 19052025 RS: 08-05-2025/20-05-2025 | Not Known 7 __|Art Teacher A.TD/G.D.Art
i ) : ondhwa,Sachin Janardhan . i agyashree Construction, Thite Vasti, Opp Hp) . .
available at Gawali/Poonam Sachin Gavali as on foessasion Petrol Pump,kharadi,Pune, Maharashtra- 2600000, ;280800 10000 134035"' to O?SP(I)\:I);:II 8 |Music Teacher sangeet Visharad
Notice is hereby given that the National Company Law Tribunal Mumbai bench VI has ordered the ISwaraj Enterprises 14-06-2023 411014, Pune,india. -J0pm ' g Mortessan Teach Montessar Teach Tt
commencement of a corporate insolvency resolution process of DR. SMITHS BIOTECH PRIVATE LIMITED HOU/PMI0122/949703, B.O.: Rs. Physical [Wing B,3rd Floor Flat n0.307, Shree Ganesh|  Rs. Rs. 0 Rs. 109-05-202520-05-2025| Not Known L M 1eda.ners QMESE0N VEaAGHErs [Tarnireg
(order dated 28.04.2025). o Pimpri Chinchwad,Shrikant | 1487897.10 | Possession |Park Ph-ll,Gat No 1B Part opposite Hairatl 1g13009 | 181300 10000 |12:00pmto| 2PM to Course
The creditors of DR. SMITHS BIOTECH PRIVATE LIMITED, are hereby called upon to submit their claims| Mohan Rananavare/Shweta as on Shahenshahwali Darg,off Theur Keasnand 04:00 03:00PM _ :
with proof on or before to the interim resolution professional at the address mentioned against entry no.10 Shrikant Rananavare 06-06-2023 ﬁoadl.lg KOl\II\V/Ia%I afeﬁt, l”i‘ 511K(§>||Wg.d' Taluka -JUpm : Faor the above said posts of teachers, the candidates must have
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may . , e avell,rune, Maharasntra- — nda. — . . studied in enalish medism throuah-out. and have an excellent command in
submit the claims with proof in person, by post or by electronic means. *Together with the further interest @18% p.a. as applicable, incidental expenses, cost, charges etc. incurred up to the date of payment and/or realization thereof. ** To the best knowledge and information of the : g E g ; 1 it _
Submission of false or misleading proofs of claim shall attract penalties. authorized Officer of PNB Housing Finance Limited, there are no other encumbrances/ claims in respect of above mentioned immovable/secured assets except what is disclosed in the column no-K. Further such enplish language. |:|r||-!|.- such candidates should apply with their compiete
s/ encumbrances to be catered/paid by the successful purchaser/bidder at his/her end. The prospective purchaser(s)/bidders are requested to independently ascertain the veracity of the mentioned encumbrances. " : N ;
1 1. As on date, there is no order restraining and/or court injunction PNBHFL/the authorized Officer of PNBHFL from seIIin%, alienating and/or disposing of the above immovable properties/secured bio-data, latest passport size photo, documents and certificates, within
IP Megha Agrawal assets.2. The prospective purchaser/bidder and interested parties may independently take the inspection of the pleading in the proceedings/orders passed etc. if any, stated in column no-K. Including theperiodof 7 dﬂ'.fE from the date aof this advertisement
Interim Resolution Professional but not limited to the title of the documents of the title pertainin% thereto available with the PNBHFL and satisfy themselves in all respects prior to submitting tender/bid application form or making L ‘
For Dr.Smiths Biotech Private Limited foer(sg.The bidder(s) has to si?n the terms and conditions of this auction along with the Bid Form.3. Please note that in terms of Rule 9(3) of the Security Interest (Enforcement) Rules, 2002, the )
Date: 01.05.2025 IBBI/IPA-001/IP-P01456/2018-19/12272 bidder(s)/the purchaser is legally bound to deposit 25% of the amount of sale price, (inclusive of earnest money, if any, deposited) on the same day or not later than next working day. The sale may be Place : Chinchwad, Pune
Place:N AFA valid up to 31.12.2025 confirmed in favour of (bidder(s) only after receipt of 25% of the sale price by the secured creditor in accordance with Rule 9&2) of the Security Interest (Enforcement) Rules, 2002. The remaining 75% of Ph.No. * 27354633, 27352930
ace-Nagpur L valid up e the s sale consideration amount has to be deposited by the purchaser within 15 days' from the date of acknowledgement of sale confirmation letter and in default of such deposit, the property/secured b W :
, _ . Email:cirp.smithsbiotech@gmail.com asset shall be resold.4. C1 INDIA PRIVATE LIMITED would be assisting the Authorised Officer in conducting sale through an e-Auction having its cor{)orate office at Plot No.68, 3rd Floor, Sector 44,
Address registered with IBBI:-001, Shivranjini Apartments in Circle of Congress Nagar Gurgaon, Ha(rjyana 122003 Website- www.bankeauctions.com. For any assistance related to inspection of the property or obtaining the Bid Documents and for any other query or for registration, you Zhri Sha |]1';|;1|i| R.Lunkad Adv. Rajendrakumarii 5. Mutha
Garden, Congress Nagar, Nagpur 440012. have to co-ordinate with Ganesh Ankush/ Nilakshi Patil Contact Number 1800 120 8800, auction@pnbhousing.com is authorised person of PNBHFL or refer to www.pnbhousing.com [Ehﬂiﬂ'ﬂ:ﬂ'ﬂ :I [H on.Gen.Secreta }
Email: ip.meghaagrawal@gmail.com Place : Pune , Dated: 01.05.2025 Authorized Officer, M/s PNB Housing Finance Limited R ry

ICIMLISTT IR IEPLOCDT1381)

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001
APPESNDIX 1Y [SEE RULE 808 POSSESSHOMN MOTICE (For Immovable Property)

Whesreas, The undenigred heng the Authorized Oifcer of the AL Small Finance Bank|
Limited (A Scheduled Commarcial Ennhﬁ wnder tha "Secunbizalion :|"||:
Reconstrection of Financisl Assels and Enforcernent of Security Interest [Act, 2002 (54|
of 2002)] and n exercise of Powers conferred wnder Section 13 {12) read with [rule 3]!:-I!
the Securily Intereal (Enforcemeant) Rules, 2002, lssued demand nobice dated 17-Jan-|
26 calling upon he Borrewer Digvijay Bhau Patil [Barrower), Bhau Nana Patil (Ca-
Borrower), Shubbangi Digvijay Patil {Co-Borrower), Smt. Prema Bhau Patil
(Co-Borrower), Radhakishan Subhash Jaware (Guarantor}, {Loan Account No,
LO001070128230061) 1o repay the amount mentionad in the notices being s Ra,|
18, 46,530/ (Rs, Minetesn Lac Forly-5ix Thousand Five Hundred TI'II:'I!y-Eighli
Oinldy) a within 50 days from e dade of receipt of fhe said nodice
The borrowes! co-bormowen moanagonguarantor having falled to repay the arnowend, nodice |

15 ety given 1o Ehe bormowerimorbsgor and the pubhc In ganeral Bl the |||||I|:r.~i|r_.|r||:1rl!
has taken possession of the: property described hemin below in axercise of powers|
conferred on himvher under Sub-section {4} of section 13 of Act read with Rule 8 of the|
Security Intarest Enforcarent Rules. 2002 on thisthe 25° day of April of the year 2025,
The bomowarco-bomeeer'marigegon'ouarantor m paricular and the public in ganara is|
heraby cauticead not to deal with the property and any dasings with the property will e |
subject ohechange ol the AL Small Finance Bank Limdted (& Schedubed Commercial |
Bank) o an amaun! of R, 19 46 538/- [Rs. Ninetean Lac Forty-Six Thousand I-_wu!
Hurndred Thirty-Eight Only) as on 10-Jan-25 and mterest and expensas therson urlllll
full paymani,

The bomowee's attendion is tnvited to provisions of sub seckion (8 of sechon 13 of tha Acl
read with rule B {8), in respect of time availabls, .8 20 days from this intmation. o redeem
the secuned pasets,”

Description of immovable properties

Al Thal Pan And Pascel OF ResidentialCommercial Praperly LandBuilding Siruciune

Ayt Fixlures Property Sliuated At - Flat Mo 208, Sno 40 Hissa No 1,500 40 Hissa

No-3 Sno 39 Hizsa Mo GA, Coral Park, 3ector - Chovisawadi, District - Pumne, MH.
Admeasuring 591 Sg Ft Owned 8y Bhau Mana Patll & Smt. Prema Bhaw Patil o

Date | 25/AprI202S Authorised Officer|
Place ;: Pune AU Small Finance Bank Limited |

@ pnb Housing

Public at large is hereby informed that the Original Index II, Original
Registration Receipt and Original Deed of Confirmation registered on
dated 12/05/2009 in the office of Joint Sub registrar Haveli no.4 at Serial
No0.3060/2009, Pune, between M/s. Shree Constructions & Shri. Diwakar
Achut Sarpotdar is reported to have been lost and misplaced during due course
of time. The present Owner Meenal Ketan Lalan (Name before marriage
Meenal Narendra Tole) have also Lodged/registered an online FIR at Alankar
Police station, Pune, vide Lost Report No. 74016-2025, dated 24/04/2025
for the lost / misplaced of the said Original documents i.e. Original Deed of
Confirmation, Original Index II, Original Registration Receipt. All persons
are hereby informed that if anyone has found the aforementioned documents,
please inform and hand over the same at the below-mentioned address within
7 (Seven) days.

Hence this notice is issued for tracing out of the Original Index II,
Original Registration Receipt and Original Deed of Confirmation registered
on dated 12/05/2009 in the office of Joint Sub registrar Haveli no.4 at Serial
No0.3060/2025, Pune.

SCHEDULE OF THE SAID FLAT

Flat No.102, situated on 1* Floor (First Floor), admeasuring 866 sq.fts.
i.e. 80.45 Sq.mtrs. built up, adjoining terrace area 95 Sq.fts. i.e. 8.83 Sq.mitrs.,
(Total salable area 913.50 sq.fts.), car parking 91.0 sq.fts. i.e. 8.45 sq.mtrs.
under stilt in the building “Yashalaxmi Sahaniwas”, i.e. society Known as
“Yashalaxmi Sahaniwas Co-operative Housing Society Ltd” situated at
Village Maharshi Karvenagar, earlier known as Hingne Khurd, Taluka Haveli,
District Pune, which is within the local limits of Pune Municipal Corporation
and jurisdiction of Sub Registrar haveli Pune. Sd/-
Pune, Dated: 30.04.2025 ADV. K. R. KHADE

Office No.4, 3% Floor, Shree Chambers, Nyaymurti Ranade Path,
Behind District & Session Court, Shivajinagar, Pune - 05

APPENDIX -IV-A E-AUCTION SALE NOTICE OF IMMOVABLE PROPERTY (IES)

E-Auction-Sale Notice for Sale of Inmoveable Assets Under the Securitisation and Reconstruction of Financial Assets and

1 Principal 1 Open to all

Qualifications, Experience & pay scale as per Gov,, NCTE&S.P,
P. U. Pune, Appointments made onthe basis of these advertisement
will be subject to final judgment of honorable high court with petition
MNo. 120512015 & 175/2018. Application Should reach the above
office address within 15 days from the date of this advertisement.

Date : 1.5.2025
Talegaon Uabhada

Mr.Chandrakant Shete
PRESIDENT

Mr.Kishor Rajas
SECRETARY

VACANCY

Advt. No. 1/2025/FSL/VRN/MISC-160(ll)
dt. 30.04.2025

GOA Police invites applications for
10 posts each of Scientific Officer
(SOC), Scientific Assistant (SOC),
Searcher (SOC), Photographer,
Videographer and Driver (Heavy
Vehicle) purely on contract basis for
a period of one year or till posts are

epaper.financialexpress.com

Pune
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